Written Answers
Committee

[Mr. Speaker]

more is now being
Masani because ht wants longer
hours for the discussion of the
Finance Bill, So, it is for the House
to decide whether it -agrees to that
or not. What is the view of the
Minister of Parl:améntary Affairs?
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added by Shn

Shri Satya Narayan Sinha: [ am
entirely in the hands of the House. As
you know, Sir, the allotment of time
was decided in consultation with, and
with the consent of, the represen-
tatives of all groups, once with me
and a second time with you. If the
House wants to have another 5)
hours anJ =it on an Saturday. Gov-
ernrment wiil have no objection.

Mr, Speaker:
to the House.

Then I will put it

Shri Harish Chandra Mathur: May
1 respectfully submit that as you
wetre not present in the Busindss
Advisory Comrnittee, I am only ask-
ing for a clarification. 1 am not
objecting to anything.

Mr. Speaker: The allocation of
time is recommended by the Com-
mittee and approved by the Housc.

Shri Harish Chandra Mathur: I
am not dispuling the agreement. I
am only seeking a clarification. What
are the principles which govern the
discussion, deliberation and decision
of the Business Advisory Committee?
If you were not present at that meet-
ing, lel somebody else explain tp us,
because 1 do not think this is the
way in which it should be done. I
have put forth my difficulties.

Mr. Speaker: He can come and
discuss with me al! the details.
Regarding the principles that guide
us, the most important principle is
to arrive at unanimity where all
parties agre€. That is the greatest
principle that we follow and we try
to achieve it.

Shri Hari Vishnu Kamath: While
you are on this subject, may I submit
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that under the Provisional Collec-
tion of Taxes Act, 1931 the Finance
Bill must reach the President within
sixty days of the presentation of the
Bill. Since it was presented on the
29th of February, it should reach
him on or before 29th April. So, I
suggest a way out to help my hon.
friend, Shri Mathur, for whom I
have every sympathy. I suggest that
the Finance Bill might be passed by
this House on the 22ng instead of oan
the 21st. There is plenty of time
afterwards for the Rajya Sabha to
consider it hefore sCnding it on to
the President.

Mr. Speaker: That is not agreced
to. 1 put it with this amendment of
Shri Masani that so far as the Finance
Bill is concerned instead of 124 hours
it might be 17! hours and we might
sit on the 18th April (Saturday).

The question is:

‘That this House agrecs with the
amended Twenty-fifth Report of
the Business Advisory Committee
presented to the House on the 4th
March, 1964.”

Shri D. C. Sharma (Gurdaspur):
want to propose an amendment.

—

Shri Speaker: Now it is too late.

The motion was adopted.

12.21 hrs,

GENERAL BUDGET 1964-65—GENE-
RAL DISCUSSION—contd.

Mr. Speaker: We shail now take
up the General Discussion on the Gene-
ral Budget. Shri Vishwa Nath Pandey
wag on his legs.

st famae qida (§9797) .
AT Weas Waed, &9 & ®gq &
g ug fRaea &< g7 a1 fF 2w
oF §FE-FEN AR ¥ ¥ 9T 73
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£ | 97 % g7 9 ¥ "o wfw A
U AG T N, AT AT W A T A
WEAT @ | IF & A F Fw &
g # o, 7t f& wremag &1 afaw
G & orfgems & grT A Y
STaE g1 AT § | §F 9% W
1 ¥ #WT qifeeara FET A HiT &
G I 291 & WY A q47 wrfFEaE
A F1 um qAfTr "AgeA g 1

8 @afrE "z &0 f@d U Ag
wraET § o wvar s §an, ag &
W7 9 Fa0 F1 q37 Frar sl o7 3w
gfezaion & a7 ¥ 70 1 WEVEHF
2 | A= =19 3 gur 2 uy guen fagn,
ar 39 3 fas vt amafw & oF
w7 @7 At fagr, afes 2w & wofa,
Teaar 17 fagra 07 6y 27 [ ) 37
FI70 a2 W q1AT g fF 3w & faww
Fr gve wt ufos ema faar sy

fam wat wg1ew 7 i 497 gEA
faar 2, az fagra & gfezmron & ot a9
2o &1 AT w1 sfaesr &1 wam
@ & gfesior § Y swqa frar nar
& mw 71 ofifeufr § 2z qrEvaw &
fe g7 stzrar s A7 o 9 sz
AT qFAT &, T ¥ F AT @ AW
gd # W fagsafaar 1 9@ 1 afea
T & HoTaT 9g WY WaET g frdm
qaY GHTAIEY SaEqT T |

FAF AT & 3T 0T Tgd q20
FawIHaE § 1| 39 ¥ g favew faar
t f5 zgadm ¥ v sAaifas AT -
FEFT HLFT FA@T 8 I9-
qifa® CHTT & 3137 FHITATE F) 71947
w4 | gEAvaT § 0 qFe faar aa,
FEY qHT F1 faeeEry s Wt
wrel § | afe gw farder<r & qu
s7A & ot aesar faer awdl g, oa
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W ¥ wra wfes wEaAAr &0 37
fear =i

gATE W ¥ UF ATE 47 A€
AT gELT qE ULHET & 1 &AT § agr
HqT g | WY FEl FIST AEET OF
& fa= &t af7 fza &1 5 =17, w5412,
T WA F | THET AT H B AT 0F
dfmarvfafzafiam ey, |, 9,
HIZ ZHAT 0T & | G @R 08 Wl E,
faq & wrazAl oF, &1 W v 2 )
AT TH AIE FT AAATAD §( §T QL
faar srar 8, 99 % gW¥ T A QUI-
€T ¥ FWIFAE AG AT AT § AR
T AF ARIAATE TN AT AT 2, T G
aw a1 fawfo, fagoa @ gafa 78 21
FrAr & i o adm R a9 e
oTT WY F( AWAATE! FEET f, A2
Fwea §i WA & f5 aw T F wAT
sfsa & fan G 398, =4 & fag
A w7 foer a1 anfaa saw
F¢ | § wwsar g & ag szaer w9
framsa smavas 1

o § W17 &7 7.7 3fa F1 37%
gYgar A g-—zafwe fr gfa @
BW FT.OG { T2 AGHITZ | TH [IAT
¥ 3w FY Yo wiqw ora 7t & AT 3w
&Y sren gE, o7 ofqee FT9T W
o saataa @ 1 fs seoza § afe
¥4 & fag aga @ FiwAE aaré
ST &, AfFa 98t o—t9 ¥ &1 FaMAT
g1, aE q8%9-%3 ¥ G TEr W7
98%0—%q ¥ AT IATEA gWI, SA F
aFTae ¥ 98%3-%3 § g g v
98€3-%¥ F7 al %94 g a1 g gAr
2, wifs Tw wafe ® &Y @@
aife w5 faafoar =1 75 w2 safEe
QT FT FHAT EY T
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[ fagaare ard4]

afFq g9 am 7z & fF wifax
slasamamiafi @ wr &) ¥
FTHTL 2aqr AY @4 FdT § 9% o
®Y FET 2 0 3g wewr & f§ FrwAr
WIAW & &t AWE Agan qurk go §
ag a8 sq-meEt § W g ¥
fagra @ | wwroram ¥ 9% & fageana
Tt uIET £ g gWY, 29 F7 0F AF
TR 3N F AWA TEGT FEATE | W
ITH FAAAR & fagra o 9 )
# fraza F7a1 @@ § fr gfe-gomma
# 3fg 7E &1 /91 8, w7 aF fF IqF
9T fa=re 7 faar 9% | 3q« ag @
=fee & &3 39 &1, 91 &7 &1 Fy—
FEME IAET, AT FHE F7 503 1 Faw
OEHY & 219 B g9 g1 " 9 9%
GIAET, FA WEAT FT ARAT 2 AR
FHIT FT INEA F4T AFAT & 1 @AY
FIAT 2T 7 39 7 Ffe-zqmwea as
FZ FFATR | 229137 & afg 743 & fam
w17, disr o1 foard &t sevq 3y

HEET JIL ATGT ATIAT & 1 T
fasdmT &t f&ar & 1 &= awr
g, 5w aF K £, faer =7 8, fawra-az
% am g9y §, afET gw & avaez
Iq A& q7 qidT g 1 wifET oAy
FAZHTE ! THH a9 ag ¢ fo wwmraa-
a3  #fmat § fearg @, fomer g7
FAT ATTEFT £ | WIC T IMHF
TR qgrT &, A A wraww f fw
feamt &1 Sremgs fear s, 99 &
Ttfrea faor sy 1 w= weaEr A
ITFT FET GOF & A, g1 IA I
qEAAT I A€ g | IEa faw ag
gaws g fF waei &1 dw fEa
AT | AT FTA FT A9 AT v
W feaml #1 w99 & TFEE G
s, &1 ST qar fae Smam g
zafa oz graws & 5 woa & 4
T FaeqT & A7
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G dF @" FT qEd g, gEIL
72l aga A daefat and ok § | &
o A ¥ onifraw avhe W
ou @R e @ ¥fEd oF aw
ArAN, S HAA QT STAX A G FY
Iqq wfE faes Smaent 1 99 999
wfe &7 F1q9 @A F o a8 mawas
g f& o o =i mrfy &7 aw w5
IR fFar w99 7 IAT @R
QT F STt ArAw, a1 IEET ITq wiww
CEE AR o A

W % arge & wfa a9 wrEt st
&79 & = 7ATEn avan g, fow | fad
HET &1 GIE ERT & | WL W WAAT
Ffa Swrew &g T, a1 gwrdr fazwt
HaT a9 &5l & | gAr aw ® wfq aq
arg AT & | & e fgrgena & wiws
a1 FE wegT &7 Ae § v oA &
g ZW w7 H fERaar qamd gAr g
¥ IFT AT F AL F FgAT A8 g fF
sfy ag g 9w mEr g A SEdr
FAE @ 98%3 H fc FIE TOX FT
AT GUT gL, P8%0-E¢ H 0 FAE®
T AT ERA @OE gE A feyy #
35 F7iT TOH A FEe gua gi o
o7 g9 amw, fame, gem o g3
wawi F wiwel 1 &, A1 G A4
f& ufg a9 ov=i vor % wow @
g1 s & 1 e fas e #1 fafaa
FIA FT GIAAT I FL A1 i L fgaT
ST AT IW 8 KA F1AFOT T,
ar & A g f& = a1 awen a7
g% % A9 g a%dl g |

et for & ¥ Frde fra 8, ofa &
AR A FW &7 wo wfAwa = g
& | W W F7 WY F@ET ATAT A0
afwa af 3@ & @19 wgn o §
wa WY ¢ Fred) 7 aw § AT & arw
OF CFE IR §, 23 Sl ¢ A §,
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o7 & o #§ o 7 & deew
T &, afeT 9 & fao a1 S
SR

At TEEEE I (FUEF)
Teqy WEIeT, 715 WA Hel GoT A
& €
Mr. Speaker: There ought to be
some Minister from the Finance side
Of course, there are other Ministers
and they will convey to them. But

there hag to be at least one Minister
from the Finance side.

it farama 8w : wg f w9 &
AT aofe & q¥au H 7S FgAT ATear
g | fawr #at wERa 7 @7 ¥ avw
dt awe sEa e & W ST wiwd
W §, IW T IFA FEl W LH ard w0
waTaw JEY fFa g fF aday o g
ST Oea g, I F1 a7 99 T FT |
o9 24 f& FEm gfegem ®H oar
s gfsEem ¥, Fm o A
TR ZETT AT BIZ FAF AT T
TEaTe § A gfeq a4 Iv-afaq ¢
T qarg § | 9T ¥ feaar w1
T T FT TCHL A [, g a2
Femmrgi wrfom adf g asfiem ¥
FEISATE FT TIF A FT ANy Far A%
g wWsER 7 GUE T EHT E,
FfeT Faw vE@ & W A =wuF
qreT &

T WA FIT A 6,
HeEH 9T 7T FWE 9T §, 39
ayrTEE w1 fFE aw qE Far
feara oY wET ¥ FEA A wnm
S, 74 BIAEr AR T & fF st
qE M ¥ E T ITARAE A AT,
Tt & aw, 39 ¥ @iwst & ;o wrer
feafa ag & f widt § @ a1 T
wrefaai w1 w4 ¥ A 33 FT 09
2332(Ai) LSD—4.

Discussion
A Faaht gt & | W WO
F a1 @ I w5 AR T 5T et
& FT AT ATE F AWC A9 FT T @0
F & | ITH AT T FIIT AL g1 &)
FEr T g @, 9w a9 A 8,
THIT I 2, AET AE & 1 IAd
wfaamar & f& g9%0 W AT A=Y
g fTErd o arfed & s st
FT THIOATE 3, IHFT T2 I8 AT G
I GH | QRTSETE &1 WA & fAwre
T, WA AFTT A § e &6,
wivfezal % wiat & sy & s1d qifE
9 AN F1 T wrH g7 fF wEisE
& 3T FE-FET ATH G |

TR HAATA FET @ R oerema
M 3,084 FUT T T /X 6T
s R, 0¥ FUS T 21T | 3H TH
¥ TroreT F19 H WY SU% 599 Y a9
@i | 9T X vq9e wO0F WY
apr AT ST | RafAE = 9,333
FUT F0 | qREI-RF F g Tom =47
t8Y FUT 91 q@F q|E  qeE¥-iy K
89= FUF M, AT Y FAIE A
Ia% afg & AN | T AGT H=W0
93| @ agT N AT O 3 | g8 W
YEwaT &1 A1q § % §9 " aWE &
FT FT v fan @, 4% mmEA, fedr
AFTT &T FTE, ATATEA | ATF-aru
38 0 I a1 A faav § | weweHd
afam &1 oY IRE gy & faar @
oY F1feF T9T &1 JghN IEAT wg
or ] 2 faur 3 | g 859 3% A
% 3 AFA frpmm § a@m ¥
et Q% & A agd fasd 30 ¥ 1 IR
FrE ¥ fan &1 99 F7 cgmeer &
i 3, 39 a<g 1 A o 83 AwA
faa mdl wgRw F WOT TAT ATIA F
&Y faar & 9T 7 Y ag aTed WY W
fer & fF fFaTr g7 995 fem <ar
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[ frwarrer avem]

T § 1 gfeeat fit ward & foo
2T ¥ H6T AWAT A4l @ IR &
qrarg I41E Y G F 1 IR TE
¥ fg, 39T F234T ¥ fog w8 ) g8
AgY a1 v & FF FFAT & A S |
¥ aear ar f¥ fa= 6y wERw W@
T TegT T A1 fEErT ¥ fae am
3o T ¥ o R E oW feE @
wE F fae #7039 s O @ &
o gforai & fag w7 3% &% av
@ & T UET 4T &g 2 A §
AT W EY H AWIAW FIF AR
aifgd o1 fr 7@ F23 f7 ffy & A=
& WTg g7 9 F< {27 1 & fagraand
1 W1 agd T F faan v , aww
¥ AIF agT &9 FT fqar wr § qor
o9 q@ F ot A fFEE F F o
AT AT § IAF WIT AgT FH FI
faa 1 & arfe fee SR & OF
wffa FE TawT qwEawW AL gov d )

AT § g @ fE ¢ wfawa
A Oy € fo9 & arg a9 oF uEe
w4 &, forT & g fasge wemeEs
ST &) AR F fFam foed ary
SATHHL SN 8, 3T F FAC & ¥ I
a7 f§ @A AT fE ST ) afee
Gar WY 3% TE fam omar & 1 %Y
THFT GAEGW 7E § | FUL AT FIG
¥ Y 0T A7 AW 2, WY 0T &Y
9T § 91 78 Fraeaw a1 fF Ag

feari #1 38 TR AW |

oq & 357 q<w § are ¥ urer @
FEAT SRAT § | IEI AW AT W F
fegrz ¥ o9 ¥ F37 orEE N3W 0
dfe ag gx = ¥ faewr gw g, foar
& 5a ¥ ag frew gm &, afc F & &
faser gm &, wa vl & &% 7 faesr
g & | SaF wEd OF Wi OE
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2 forasy arardr a1€ %772 & 0% fag 3y
98 T L3w g & 1 wAF weAn
s W agT ¥ da § oY fred g
W& 3R | 3 faed g meawt
& a ¥ w1 39 @1 @ 3, T W
@ | T 72T HAC fAgAT g Al faad
fag & sowre 1 WY 1 Ul 3w
w0 A AR fow fad &, 2Jafon, o,
g, SWYT F1 MR | I HrawEr
a1 ST AT SEnET &7 qwar faeur &)
AT F R ¥ &g urd ¥ s
F AT fFT 8 ) TH g ¥ oAy H
¥ 3@ fFar mw g, w 9% gEar
3® gar g F4v g 1 S e €Y fEay
ST 3T 392 IBA ¥ fag, AfFTow
AT ¥ FF J|W ART f ) THaF W
AEN ST F AT, g 439,
a9 % s7fa aEY &1 aFer g, TT oW &y
THEY F FawT @l fam wwa &
# Fafrar & wET g 1 o954 wEEy
¥ @ g | CfaEwEEIa FF ar ov
99 M@ TFF § | THF HAGA gAl F
oF WAl & g § A vee gHe
HTE | WM NFE H OF WA £ 197
AL FT TFAT §, FEF MY G | T
A-AAfET AT § | W Ay F FgAr
HTeaT § f& &t &1 95 97 &Y fang
TE @ W wwAT @ | qg 9w ¢
TEIr S ¥ s T 9o
T T WY AT AR 41 a9 aF qATHATE
el AT 7 w7 ° A 6 g g )
FgT F=4T AT WY agavaa ¥ faear g
Fafan # aga @ T § o@ ) qE
fX B I 9FT F ITA wfow
NEFAE ) WA IFe AT AW A
o1 & qTHA TEATE | T &, WX
31 wEAT ar 5?"“‘?\' 3: *fﬁ“"!{( t’
Y qrT @, 7K 8, 9T § Wt a3
e AT a3 T evfad Y ST @wa
¥ o ) aAdfEe agana ¥
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qraT Sy | T A A A5Er wgea
L1 B

07 & qm & I P IO SEA
[ g 1 feeRr T smar Sfwa 2
qFF |

wes  "ERY
e

W AT (3CE)
e |

&t Wie ®w awEr (F1eT)
s arg fEadAr gHe g 7

ot fazama qvdg : gEIL 919 39
Gz A & g T ae sy ar w1
g & @ TR

WEqW WEAT © Iu4T WIFEL AT 4T
ge & 1

ot fagaara qrogg w7 2= S
T W7 F94T 47 ar § 98 gagar
fo famit & ara fat W 72 7 9e397T
g1 | % gwaar g B w9 faar o
AT T 7UAT 17 IfAr F @A @AY
gnit &Y JuEr I U AT WTET H,
= &I FF9 § g T@AT g0 ; T
B FT AT H QAT AT A1 IF A A
wraT &1 feeEr € oF A v § o
farelY 3T *1 IwATTEET F GTHA @T AT
AT § | WETTHT T Y SHKT HOA747
qr, 37317 gAl FAAt ¥ i Tqafaat
F1 weaifad far ar 1 -’y T
FE AT A AT & 1 93y T
HNT 37 AT97T FT G & | AF TR
¥ arq Fg vear ¢ f fom am &
qf6eaT & A9 g7 FIAT wEAT qTF AN
T g% &, fore a@ ¥ =19 7 o7 gArr
wiw gfaar & &, gad gx arfoe &Y
¥ &% & 9% ard &S 7 frery w
&< g% &, 9dT a¥g ¥ oy 7 wwaw Wy
9 WY aF 29 TGl HT T §, IS

g T @
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T AT FT wrAT AGY 2 9y F 4 Aw
fraza & fr 3o faa #1¢ fafs fafem
w7 & s, &% @iy fafrea a7 4
sy, &% auy fafeg < foar oy
arfr 9% fe7 T &= # o Ft & fag
feeat a1 IwErTr g "% )

Shri K. D, Malaviya (Basti): Mr.
Speaker, along with other hon. Mem-
bers of the House, I should also con-
gratulate the Minister of Finance on
the lucid manner in which he has
put forward his views in the Budget
and the proposals.

uF waAflm wwm fe=r oA
afer
st %o To WEAT : AV Al

ferz & W @iw g, wOmT wdEw
Fi WA T T

His ability is well known to this
House, and his tenacity to stick to the
ideas which he has brought forward
in this Budget should also be
admired by those who may or may
not agreée with him. Pragmatism—
of course, he is a well known prag-
matist, and he believes that in our
present difficulties, stress and strain,
a pragmatic approach to problems is
going to do the trick. Unfortunately,
I am one of those who have always
differed from such an approach. I
believe that in the present difficulties
it is all the more necessary that we
should stick to those ideals to which
we are committed, ideals which were
not thought of in an ordinary or an
easy way but after deep introspection
and a perspective vision of those who
had developed that vision. Some-
times it falls tp those whgo are the
leaders of the country, ideologues, to
tempoerarily shift or deviate from the
basic concepts which have been pro-
jected as ideologies. It is only the
Leader who can take to certain devi-
ations in a pragmatic way. It does
not lie on all of us to do so.
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[Shri K. D. Malaviya]

I see in this Budget many devia-
tions. These deviations have become
al] the more prominent because, of an
abnormal economic situation Wwhich
faces us in connection with prices,
stagnation on the wagricultural front
and 'many other aspects like stagna-
tion in the functioning of the services
even, The Budget completely ignores
the impact that the Bhubaneswar
Congress session left on the minds of
people and the ruling party, to which
the Finance Minister and I are both
committed in all respects.

An hon. Member: Neither of you.

Shri K. D. Malaviya: Perhaps it
was late for the Finance Minister to
make amends because the procedure
of laying down budgets takes a pretty
long time. They start quite early;
they started perhaps earlier than the
time when the Bhubaneswar Congress
session was held, But even then, those
who know something about the for-
mulation of the Budget would have
been satisfied if the Finance Minister
had stated or put in a brief paragraph
that in view of the decision taken by
Bhubaneshwar some time later, the
Budget could be revised in keeping
with the spirit and instructions given
by the Congress session to the ruling
party. It hag not been done. So, this
Budget is characterised by ignoring
a]l those directives that have been
given by the Bhubaneshwar session
‘of the Congress.

Secondly, in paragraph 14 it repri-
mands the public sector. It says:

“It is of the utmost importance
for our economy that enterprises in
the public sector should not anly
make profits, but should make good
profits. By that I mean that they
should give a good dividend to the
Exchequer and yet be able to build
up reserves to finance their own
future expansion. I know that some
people think that public sector entér-
prises should work on no profits or
low profits.”

Then, in
Minister

Here is a reprimand.
paragraph 19 the Finance
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believes, and he hag given expression
to his views, that some of these big
monopolies in the country, whose big
concerns gop by their family names,
are not monopolies and that in terms
of ownership they belong to the
people,
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Later, in paragraph 24 he invites
foreign capital by what ig known as
the equity share scheme, to which I
am not opposed in principle, but to
which in certain respects I am
opposed vehemently.

Lastly, there is the reshuffling of
the tax system which adds a little
to revenue, but it is a mere
reshuffling.

1 would make an attempt to con-
fine myself to these four or five as-
pects. 1 have already said that the
Bhubaneshwar ‘directions have bLeen
ignored. That is mairly so because
1 fing that this Budget is an indus-
try-oriented Budget, and not an agri-
culture-oriented Budget. Everybody
ig agreed that we are facing a great
crisis in our agricultural programme.
Congressman  after Congressman
stood up in the Bhubaneshwar ses-
sion and emphasized the fact that if
we failed this time on the agricul-
tural front, there would be ruination
facing us, but I find that agriculture
has been completely ignored. Per-
haps, agriculture is not the strong
point of the Finance Minister. Indus-
try, business and trade are his strong
points,

I heard a remark yesterday that =
few hundred crores, five or SIX
hundred crores, were earmarked for
irrigation and power. That is not
enough. 1 submitted before, and 1
wish to state here in this Parliament
also, that we have gone into a stag-
nant stage on the agricultural front,
from whigh it is difficult for us to
come out unless we massively con-
centrate On the programme of agri-
culture on a do-or-die basis. We
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have to modity the entire concept of
ovur planning today if we really want
to produce 'more foodgrains. Gone
are those days when by marginal
concessions of credit or by amending
rules we could expect that the State
Governments would do something in
this respcet. It is no use our blam-

ing the State Governments. We
advance them loans and complain
that crores and crores are lying

with them, and they are not return-
ing it, but we also know that wher-
ever irrigation schemes have been
introduced, they are not fully uti-
lised simply because the cultivator is
not able to pay the rates. He has
not yet become irrigation-minded
For the last six or sevep years this
question has been under the con-
sideration of the Planning Commis-
sion, but they have not come to any
decision. The simple conclusion to
which they should have come—I am
sorry to say that the pgreat experts
are not advising them properly and
boldly—is that wherever irrigation
facilities exist, the cultivator must
get all those facilities even though
he is not in a position to pay for a
number of years. Milliong worth of
foodgrains would have been pro-
duced but for the fact that we have
been too bureaucratic and too merce-
nary in our approach to these
problems.

About five years back I had an
experience, and [ wish to state it
here. I was then chairman of a co-
operative society in my own consti-
tuency. Some of us succeeded in
organising 40 tubewells after arrang-
ing a loan from the State Govern-
ment, which was underwritten by the
Central Government. In spite of all
our efforts, we have not been able to
persuade the Government to appre-
ciate the fact that these tubewells
are not being fully utilised by the
peasantry merely because they are
too poor to pay. Even today, not
more than 17 per cent, if I remember
aright,—perhaps it may be one or
two per cent more—of the total capa-
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city installed in that area of 4,000
acres is being utilised because more
cultivators are not able to pay. In
the meantime, all that money has
been sunk, interests are not being
realised, and nothing is coming out.
The methods that were adopted a
few years back on investment and
return still rule the day.

Similarly, on the question of mas-
sive aid to the cultivator, out of six
crores of cultivators, 44 crores have got
two acreg of land or less. They must
get full credit, if we expect that they
can produce more than what they
are producing. Anyhow, thig massive
aid to cultivators, wholesale State
trading in foodgrains and reorganisa-
tion of the irrigation system with a
view to see that the cultivator utilises
it more, are all found absent in these
Budget proposals, I do not think
that in any manner the hon, Food
and Agriculture Minister can intro-
duce them now in a big way.

Therefore, we have missed the bus
for this year also, and the food pro-
gramme will continue to be ignored.
I am sorry for it. T want to repeat
my warning here that food produc-
tion will not be attained according to
the targets that the Planning Com-
mission has set before us. We have
produced about 80 million tons. Our
target is about 100 million tons by
the end of the Third Plan. It will
not be reached even if Nature is very
kind to us, because, as I said, we
have missed the bus,

We have, therefore, to have a new
approach, a socialist approach to build
up our agriculture, and that socialist
approach is to take care to cater to
the needs of the small man. We are
making a great effort to invite capital
from abroad. 1t is a good thing, I am
not opposed to the idea of inviting as
much capital from abroad as possible
and proper. I, however, find that in-
ternational experts are not very
happy at the way in which we are
conducting our affairs. Some of them
say that we are good “planners” but
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bad “doers”. Let us do a little intro-
spection. Even if we get Rs. 100 froin
abroad, we are not able to spend that
Rs. 100. Year in and year out the
Finance Ministry, the Home Ministry
and the different Ministries interfere
with those Ministries which want to
go ahead faster; there is interference
all round. Yesterday some hon. Mem-
bers seemed to welcome the idea of
the Finance Minister; I am not happy
at the way hints have been thrown
about how the Finance Minister pro-
poses to deal with all these matters.
The Finance Minister says:

“QOur present arrangements for
the choice of specific projects and
programmes affect a detailed exa-
mination of the technical and eco-
nomic aspects of practical alterna-
tives leave much to be desired;
and it is my intention to streng-
then this aspect of the work of
my Ministry during the months to
come.”

There has already been too much
interference in the functioning of
individual Ministries and independent
units that have come to stay. Let
them function indcpendently; if neces-
sary let them commit errors; they
will learn by that. The interference
from the Finance Ministry, Planning
Commission and other Ministries is
too much. It is these things which
have disturbed the foreign collabora-
tors; it is not lack of finance. Further,
there are certain fundamental ques-
tions which have been responsible for
the slow growth of developmental
schemes. We have heard the pheno-
menon of “international communism”;
it is a solid fact, but there is “interna-
tional capitalism” alse which functions
in some such way that the rate of
development is ultimately slowed
down. Let us take Madras port. Every
six months, perhaps a commission of
the International Monetary Fund or
other international agency comes and
sees whether the programme can be
taken up or not because it is in public
sector. But I know there are big
schemes of port development and rail-
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way development, opening of Railway
lines to get raw material in  other
parts of the world owned and taken
up by the private sector—large con-
sortiums. Too much money has been
pumped in there because private con-
surtiums are running them and build-
ing up those schemes. We will Lave
to compete with them. 60,000 tonners,
mineral ore ships will come to load
the mineral ores. We cannot sell our
mineral ores to Japan or to any other
needy country on the same terms at
which those countries can sell because
of the siding facilities and other facili-
ties provided by them, those consort-
iums. Then we are reprimanded: for
slow progress. This is not very fair
All these heavy and basic industries
which have gone under public sector
will have to stay there under ihese
conditions for some more time; they
will not be able to make more profits.
The consumer goods industries are
utilising the raw material, whether it
18 power or mineral ore. Therefore,
to say that the public sector schemes
must show good return on the invest-
ment under the present conditions is
not very fair; it is not understanding
the situation properly. Whether it is
the scheme of power or mineral ore,
they have to depend on international
factors. It is difficult to compete with
international price also just because
the price of raw materials are falling
when we are building up these
schemes. To expect good returns in
a span of 3-4 years time is non-sense.
There is another aspect to it. There
are the railways to make profit, the
port authorities to make profit, there
is the taxation: all these go to make
a complex of profit pattern which it
is difficult for public sector basic in-
dustries to bear if it is to sell in inter-
national market, Take the case of
iron ore: I learn that 41 or 46 per
cent of the cost structure goes in rail-
way freight alone after deducting
other cost elements; there is only a
margin of Rs. 3 left per ton 1o the
mining project like Kiriburu. It cannot
be expected to make any profits be-
cause Kiriburu project has been link-
ed by the railway line in order to
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open up that backward region. There
are considerations other than econo-
mics such as the bringing up of a
region; for that purpose plenty of
money is sunk in heavy and basic in-
dustries, whether it is iron ore here
or oil refinery in Assam or the Khetra
copper project. They are linked up
with strategic material or opening up
of backward areas; this concept of
profit making of 6—9 per cent is all
non-sense. If you want to develop
these heavy and basic industries in
order to get strategic products or
materials such as oil, power, copper,
iron, etc. you must delink it from the
concept of profit which is usually at-
tached to all those heavy consumer
goods like soda water bottles or tex-
tiles or medicines. All these are
quick-profit returning; every day they
are sold and earn a profit of 12 or 18
or 20 per cent. Why should we also
not take heavy consumer goods indus-
tries also under the public sector? It
the hon. Minister is keen on public
sector schemes making profits, the
only corollary is that the time has
come to build up socialism by taking
up the heavy consumer goods indus-
tries also in the public sector. What
the hon. Minister says is unfair to the
public sector and  unnecessarily
partial to the private sector,

I will now refer to the question of
monopolies. Unfortunately, there is a
big differcnce between me and the
Finance Minister on the question of
monopolies. He says ih para 19:

" ene what is not often realis-
ed is thet even the biggest indus-
trial plants in the country today
belong, in terms of ownership,
much more to the people at large
than to their original founders
with whose names they are popu-
larly associated.”

Shri D. C. Sharma (Gurdaspur):
Indian Express belongs to me now,

Shri K. D. Malaviya: I will come to
the Press later on. This is the view
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held by my friend Shri T. T. K My
view is that it has nothirig to do with
the people’'s ownership. All these
monopolist; have ganged themselves
up with international capital to build
up moneliths in this country that is
mainly responsible for the disparity
that exists today in the economic
sphere in the country. It is only the
socialist method and socialist approach
that can solve the problem. It is dif-
ficult here to define that. The mono-
polists are functioning almost as
a parallel Government and something
must be done to stop them. We are
not satisfieq with the sort of investiga-
tion promised. What is the investi-
gation for? What ig not known about
them? If I had time 1 would have
given the details and shown......

Mr. Speaker: I assure him he has
no time.

Shri K. D. Malaviya: So, it is in thig
context that a society which is wed-
ded to a planned economy has to spell
out its objectives more clearly. Plan-
ned economy is really intended to be
a continuous process of evolution in
which the gap between the haves and
the have-nots is being constantly nar-
rowed down. It has not mnarrowed
down today because the monopolies
are there and no effort is being made
to reduce them except the promise
here which is not enough. If the

13 hrs.

development programmes under plan-
ned economy do not lead to this goal,
the consequences are menacingly
dangerous, resulting in the common
man suffering the most. There has
been no outward and obvious benefit
that the masses may have received and
I am sorry to say that this ignorance
of the agricultural programme is go-
ing to create a more serious situation
for the Government, and that is why
I suggested in the earlier part of my
speech that we have to massively lean,
ang look into the question of modify-
ing this Plan which is now more
industry-based.
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The small section of the people that
has benefited from the impact of the
plans poses the greatest danger to the
economic well-being of the people.
This section consists of crowning class
of industrialists who have in their
control the strings of most of the in-
dustrial production in the private sec-
tor, and their capacity to manipulate
prices and corner the profits is un-
limited. That ig why these middle-
classes have grown today, Round these
kings of industrial empires have
grown their other courtiers consisting

of a large number of brokers,
whose profession it is to play
one industrial empire against the

other gnd charge their commission and
have their margin of profits. From
this fountain-head of corruption start
the other parasites consisting of
managing agents, professional direc-
tors, contractors, suppliers of raw
materials, middle-men, hoarders of
stocks, big transport operators, finan-
ciers and bankers. These are all im-
portant functionaries of the private
sector and they have their tentacles in
every branch of activity.

Today, it is no use our trying to
make regulations, make legislation, for
controlling all these people. We have
to own them; unless we own them
nothing can happen.

Mr. Speaker: The hon. Member's
time is up.
Shri K. D. Malaviya: I will take

only two minutes more. All this has
created circumstances in which people
could become rich overnight. They
are becoming rich overnight. It is
said that about Rs. 3,000 crores of
unaccounted money is circulating in
the country, and there is nothing more
dangerous which faces the Govern-
ment than this unaccounted money
which nobody can control it wunless
drastic socialist measures are taken
and unless they are taken it will com-
pletely wipe out the elements of our
economy. A new code of conduct has
developed which means an under-
standing for lending and borrowing
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black money, trusting each other with
hoarded wealth, smuggleq currency,
diamonds and gold and for evolving
oral, shady transactions worth crores
of rupees in which ng businessman can
ever complain that the word is not
kept,

A large number of business-houses
previously owned by Britishers and
other foreign interests changed hands.
Most of such business-houses had his-
tory extending over several decades
and had been built with outstanding
managerial skill for which the British
are famous. Indiap capitalism has
grown in circumstances unlike the
European capitalism which grew out
of the struggle against feudalism.
Here, profit, protection, soft attitude—
all that has given g new complex to
this capitalism which is now sitting
tight over our shoulders. Therefore, I
am afraid that this impetus which is
being given with a view to invite
foreign capital is going to create am
imbalance in our society and in our
economy which « !l hamper our ideals
of socialism. It is high time that we
should take care tg stop it.

Then the question of monopoly was
contested yesterday by my hon. friend,
Dr, Singhvi. There are monopolies in
this country. It is difficult to define,
or to find out exactly the definition of
monopoly. But there are monopolistic
tendencies everywhere, in the press,
in the banks, in the industries. Take
even a small industry, like the match-
stick industry. Let us see what is
happening there, It is a small thing,
where about 60 per cent of the indus-
try is helg by one group: Wimco. The
rest, that is, 40 per cent, is held
by thousands and thousands of small
people. It is price monopoly, Wimco
controls the price. The small pro-
ducers cannot raise the price by a
single naya paisa. Therefore, the price
is imposed on these thousands of small
producers of matchstick; by whom? by
one firm, Wimco; by the monopolists.

Similarly, I know the Birlas and
some others hold monopolies. Well, I
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will even refer to that monopoly. Let
there be an investigation. In the Re-
port of the Tariff Commission on the
cont'nuance of protection to the Ball
Bearing Industry published ip 1962,
there is a significant reference. And
they only stop atl this. It says that “as
at the time of the last enquiry, that
is, 1960, National Engineering Indus-
tries, Ltd, Jaipur, still remaineq the
only large scale unit in the country.”
‘Why the ball-bearing industry should
be kept only with ope man? There
were many licences issued by the
Government. They are all being
purchascd. They see to it that all these
licences are purchased.

Therefore, to conclude, I hold that
this budget has not given adequate
attention to the resolution passed at
Bhuvaneswar. To that exient so-
cialism is not being implemented. It
is high time that we did it. Secondly,
something must be dong immediately
to put a curb on the monoplies, to re-
move this disparity. Thirdly, the small
man has to be cared for. This budget
does not tuke care of the small man.
Even the electricity rates are not very
liberal for him. I went to Kota and I
found that the electricity rates for
the villagers was higher than the elec-
tricity rates for the bigger industria-
lists who are just about ten yards away
from there. Evervwhere in the country
that pattern is there, The industrial-
ists get lower rates because they want
to produce more; produce more for
whom? For giving comfort to about
ten million people out of 446 million
people. Therefore, I submit that dur-
ing the coming months—three, four or
five months—we shoulq make another
bold attempt to revise this budget in-
order to make it 3 more socialist bud-
get.

o T AAET sifgan (Fiamms):
SEqe] HARY, R0 WA G 9T WK
oF ol ¥ wy #3F 299Y 9T g% Ay
a’e 71 & & fF a8 oy anfgd
o1 aqr ®E gET AfEr 97 F gEgr
FY FT 91X T=97 § ®T a8 ga @9
g =ifge @ fmit AT 98 ald T
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I Y @ faw o @war & ? gafow
TE TET SA9F G § T 9T 4T |

w7 & 95 & AT FT £A17 37 geaew
& GY=Ar Smga ¢ Afaat w Al
¥ g § uwdfa s smEs 97
ToAfa #71 arel @t dwm 0w
‘u‘_ooo%ﬂ‘??f‘mﬁeﬁ'ﬂhm
¥oo § WX Hfgal &1 3§ | wowew
i gq AN #Y dear &707 q 7 &4
T H ¥ ot A § 99 &7 sfaat &
A9 ¥ A gl 47 g W
@ g | ¥ g ¥ § 3% wag
T Hel & ard # a7 A § 1w
qE T G At w=LT ER T L L .
% WA 61 : IT F @A 9T
FRAT =BT 2R |

To T AT Afgar : & garw ar
owr 7@f qrEm

% ATAIG §q€ : T Sy §)
g9 AT 9T WY FF TEA & |

Tlo TH HAIgT wfgan: w9 &y
g g1 & =Ww aT !
The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkesh-

wari Sinha): The Home Minister is
busy in the other House, Sir.

o IW wAIET wfgar : & fee &
Ty AT § I AT )

% A 667 : AT g qd T
I¥ T A4 |

FoTW wAEY wfigar : g wat ¥
gH B @ #§, UF gowd, gead
Faf) Fg T §, ST AN qT WIGRT
FT HSE 9T | Ug HIH QYE aF
fogre & <tw ifae g . . .

weaw AT A9 6 F wro ¥
oF faaa <1 T1ga g 6w oF grg
it safer &1 £1E 9 @ @) e
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[werer @]

fae fs fafaed & sam srfeg
ar g IawT ey faar s § arfE
g IF 9T A S famm w3
F Ay WX S TS | w9 WA
geeg St o gfefaquw ¥ @
wgY o @ § A IR T ¥ g
st Afen ar faar gom T8 &

To TH wAgT Afganr : &7 F
¥ AT A FY FE a7 AW 9 A
# oo @at F foa foar ar fr & w0
ForE ATH H TT FATH FT ISAT ARAT
g AR IEW 7 9 AW a7 Fig W
fay SfFT g a1 77 A7 I qaT
g ..

qeow WEEW © W MY AR
Wit frm far g0 @1 & ovw F1 aqen
o

To TW RART Afgar : 771 gar
g ar fF wra F faear aEd &%
# qrar g 5 w9 #1 @ A7 faa
¥ wurar @it gET E A & e #
g% fo@ 37 | AfFT ag maTw oA
g fr

weaw WEEw : faerw dx @
WY T @7 WA 9T AA W7 QY
g1

To TW wART Aifgan : ar gF
& " qH Q0 F¢ a4 ffwa, st
I %1 4% 19 HIAN & |

I 43 T F 4 | T A -
frafe 29 & @ aww &% ¥, AT
ffe Wt fagre & ®PA TRTg 3w
TF 3% § Gaen fRar fF T & At
X o SMEr & AE fear S
@ arreg § fam & fauw o F
§ AT, QRS Froagm W gk 1 &Y Y
T T, | = N g gy AR
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At T ¥ T feam wEr fe
Afe ofeeg & &ue fFar & fF o WY
Jamii w1 @w fEar oM, W W
AT &7 WYX FATET qg1aT 7 f7ar oy |
§ AT, Q8RS AT T F—FE 8-
T wrral 97 A —fae qwr ¥ g
T g |

for g, qeus H—=w F @
9 7@ aE—aw F g §er ¥,
WY g awg foerd & welt ¥, T
feeelt wowTe # Al & G frgaw
& % Soifma & 3faaT ¥

aw & T AT FEl B oA F
A W AW g owwEd, qeey #
o AIAAT g WA AT, AT TH AFHL
F1 AIF FAT AN FT FEE VAT
T AR 9ATE, q8us H, 99 ag faard
w4t 9, a4, grifE fag e e
T A& G fF 1 &1 A T Feqr
T & T, I I F AT a8 A6
EEnEordcie g

T 3 ¥ Og w@r W19 fE s
qifedt saat A w1 A@w A W
Far F wfd A, G o ¥
7 79 § 7 7 frwmfcd & =t §
AT T AT AT ATCAF AL @A &
W1 39 & wevar w9 fowifed &7 o0g
of, ar a9 ¥ oo wik @ oA @,
IR dF, 9, 99 WX wEed] 6
F FaT AEE § wdT fEEn, S
T AHIL FI AGT 04T |

& v e @1 g 9 T
g 5w g wet AT AN F
TEH T ATH FT IET TH HFAL .,
(Interruption).

ot fads 7wz (TreEr) e
wgEd, ITT TEE K1 SfEaE ATal
F1 THAT TW WA #7 wAtEw F feATw
2 (Interruptions.)
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QF AT qIeq - g% TH 199

¥ TR ¥ faay § | (Interruptions).

st sfdom  (odt) : wew
wErew, e wRAT & At § WA
weer w7 @ & g wrio ¥o mHo
I F e E\ Fomman § 6 99
F @t ¥ T A wh g | (Unter-
ruptions), 8 Wrfo fo UHo FT &
ifrar & o Ay SNfTaR @
A § et 9% fr A AR F

(Interruptions) .

TR WEEAT ¢ AT, A | A
AT argaTT 33 A |

& 7 AT AT w1 RS @
T a1 fF 4% AW g § g
Ag FAATA T SSEAT A HHAT §, 9K
% & 9g 39 F1 vz Afew 98
39 £ 1T & ¥ g7 9 w7 5 wow,
ag IF F I G | IR Tg qAT
FoTT, AfET 7 T 419 1 59 % a9
& srav R WY # AT S A
21 (Irl.:emption)‘,’.{ﬁ'.(,
e | §9 a1 fafwe g wifgm
T fF 9@ IF W o # wA A
Tad &, A TF FA9E T ¥ 1% arg
g & | T a1 fEer 7 et aw @
HITET TS AT E

o TH WAL wifgar @ 4%
Fam ¥ A g F o & qE ®
JTE AT A F qF F 2w ¥ qw
qra —FT %F ¢ AT F

WeOW WA W1 afEd ard
& 97 F1 A A garar T e
ory 7 §AfHaT FT garar T famr &
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OTOH WEWRW . AT qE §H
T T A T | TH W warq fafwe]
argd &7\

st ofiom ;s wifEeET A
fremat £ fo ag afear o & wvaedl
T

oUW WERW . WA g3 A9
g 7§ | fafaet age @9 71 sew
O

st THY¥T® U@T : T I &
gufFendl § f6 a7 @& wgea &
graedT |

Mo TH HAET SfEgan : TH ARET
¥ WA A | qF el § wawT g
# gz g faar @ fv fegenm &
b 1)

off T @ qeIT (TAT) oW
T w@mE oF WET, 8 | §q 0F
sgaEar T 999 & | AT TF GIT F
% A< w3t §1 gy fadw
fen & f et aF aewa @), A% farg
T g, at ggT weer g, frdr W 5F
& sgfsmra @reAl 41 STET &1 I
qed FT 4T WIEEd T fwar @y
FfFT 3@ § w99z ag @A W FA
&Y e €1 @ & W EH 9w g@ grar
2, 99 WY FT a7 A /AT qTET &)
orq o Fgd & fo sufaana #rom s
qedT T @C AqE, a 57 G2T Fr
e AT sfaeer ag @t =ifge fr
37 @ FT HET AF | AT @S WS
oE 7z & 7 v fafewd =9 &
¥ fadw =mey § % o8 oy & aren-
fa feafa =r 31
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¥Mo TN WA wfgan : wewaw
w2z, fagw 33 ¥ 98d =y A ard
gT F '
Shri D. C. Sharma (Gurdaspur): On
a point of order, Sir. Are we justified
in discussing the matrimonial alliances

of people here and also the extra-
marital alliances of people here?

o TW ®AWT ®ifgar : won
A P/ I RI Ao AT T g7 |

Igt gH AT SVEA W e
& gy, A9 W1 AYFAg & gay
qT AT FX TR § 1 WAL A AT
& dfagdt 1 g937w oF FOT FECQ
AFA F g TANT HIT AAHAT FT
g T, & §IR TST 1 ATy )
TR | Y 9EOrA ST gAHTET &
art ¥ frey 7@ gwEw g @ E )
g9 & freq, s, agars, @ &g,
¥ gy foear 2, 2 & 3 91 Fooar aammn,
ag faege aodmy foea & 1 & 7
faar aqmr @ a2 fasger Fed=t
fower @mmar £ 1 @z #1€ wHAT frean
qgr & 1 AT ag T Fwifaq g1 ot
g fw .

vew HERY : NE WY 4T 9 |

To W ®AgT wfgar : F oAl
| ar qir T d |

fr AT Het AERET T T
HEET §1 GHGIT, HAATHD FC &,
AT &t @ie ¢, fauni &1 Seaud
#¢ & frgfea & @ s <y are & g—
TF T EUE H T g AT UF AT 9 %Y
TN g—adt afmsragfs
fegema &1 usw faegw fag 947 8,
Tg FAR-FTAT T E T § | A B
sfEma s Jg € | gl 9% 1w
NHE FT G §, &9 wg § fw,
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HAAAIY §3eg, & qvey A, qiET
A% ATET, a1 FT 97 IoTAT °T
fr saferra fas wo, fedl €1 qaar-
=AY FTAT, T ag AE AL, S
TAGHE §© FgAT, qg 39 T Fr
wgafar a3 & WY A T o @war
g 1 gfe & 3 & § @ wAy e
F w1 a1 | W 5N feewaw & ww
fRatgrrmTd s gwma A § fw
e faar sufer & a<faars Fgar gt
A FaT Tgw weaiw Arffew 3 f f W
1T FY IS A1EA g feewwT F, A
fafreet &t a1 g, @ifs g qarv @
FC AT #H | OHY T ¥ a1 fafaet
& fog Y w27 & fF g a9 @ &
Ty, qay o & 6 g € warw g9
(A

#3 vz vaT frar ar fr mad
g7eq, o @ifgarn, 9T FF ArfeR T
g, a9 aF g 19 AT £ A II7F | I
g g 7 & fofaes &1 g
qfzw 3 fean @ f& & eq @17 &1 A0+
a9z FT &i9 § Jor3m, al 4F "I
g1, 41 AL qUF Arfeq TE =Av 47 |
ug fow awg ¥ &1 @aa g 5w
w59 weq ¥ &% a1 ¥ A &
g F1 7 A6 ¢ 7 foq & 7 7g; smwad
g

Hfsa & moT ard 1 AgaAT I¥T
£ % e aw o0 § aga g7 Ay «dq,
ar 28 ¥ @A IFAT 437 97 & 137 |
T gy & X et @ wedt w1
A T &1 fermwa & @ AT IT &
e Afew. g, at 99 %1 fa% ar
TEa g

uq A geer ¥ 97 &1 faw
7 far @, g 9@l O an
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wg forar 3, safeg ¥ gare § s o
g AW TH |

Tro T wAET Mg ;- wem
w3, qgr arr arag  fremant #
forvar awr o @, ag ¥ arq qHg ¥
g QI AT gaR, 7y saAEal F AW

......

oeud wgad c A ag N FF A E
& o7 1€ arzg 731 T aF I FE—
7z fag o7 F1 & a7 T F—IR
farm I T amm @), 39 ¥ TR
gl, M & off "R = T fa—aw 1
feemr mwaY =AY £

Mo T wET wfgan : 72 saear

FT 997 9471 |

TR WEIAG ;WA AT §aEd
AR = |

Mo T AT dfzar @ F 3w
YT FT BIF [T §, gty § w9 ¥
wd 5 2 g s Faad aamer g ot
FT IF A IBC AT §, IT F IAC
o7 Fal wgEm ¥ fRAwE & g
Sl

WEAH WERA : IET |

o TR AAGY WAtfgar : 39 F faaw

T A1 a1 &1 faege frear @
oTaT 2 |

#zx fagrr st T W g fF
AT WX AFLAR FT deqog 740
<gar Fifga, ;ifs T & 7 AW
1 FAT TIA AYFCATET FT FEAEI
F £ a1 a7 9% 97 FerA §F fag, a
w7y fraard & fag g7 7213 & fag,
ar st @@ & fag a1 2 & fag,
s ar %A & fF g7 7 o =R, @
wfer 1 g9 w74 & faq, afs s
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TE & 9T I FT TG I Foadl
T A—7 < G &7 frark §—,
& I9 A1 qF AYF ©T FT WLTAR
FE | TF IEET W & TG FA
T ¥ FLOT § | 9g TgT A58 WEH
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Shri Heda (Nizammabad): Mr.
speaker, Sir, before I proceed I
would like to raise one point. I
have been here for quite a long time
but I find that recentily a new trend
is coming up. The trend is to accuse
a member of the Treasury Benches.
No doubt, the men who are in power
are in a vulnerable position and are,
therefore, liable to be gccused and
shot at very easily. But the point
is that those who accuse should not
be in safe positions, When some-
thing is proved they become big
heroes and when it is found out
that there was no substance in their
accusations they go scotfree. This
should not be allowed. Therefore it
is time that this Parliament is seiz-
ed with this problem and thinks
out of g procedure by which any
responsible hon. Member when he
wants to forward any accusation,
whatever the merit of that accusation
be, should speak with a sense of res-
ponsibility and should get all the
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blame if he is not able to substantiate
it.

13.45 hrs.

[Mr. DEPUTY-SPEAKER n the Chair]

Coming to the Budget, when I was
hearing the hon. Finance Minister
while he was presenting the Budget
1 found that he gathered the threads
where he had left off a few years
back., He had given ug a nNew edi-
fice of taxation and the taxation
that he had was such as had no
parallel anywhere in the world—
Communist, Capitalist or any other.
Therefore 1 started trying to find out
certain features. Taxation on
bonus shares, gifts tax, wealth tax or
bringing back expenditure tax were
no surprises to me. But I was de-
lighted to find that he has given a
new dimension and has made a good
difference between industry and trade
on the one hand and between
industry and industry on the other;
thereby he has given a new orienta-
tion as to how to look at the various
projects in the private sector. Gene-
rally, in the controversy between the
private sector and the public sector
we club the entire private sector
together; but it should not be so. We
have to make a difference and from
that angle he had done very well

The most important problem that
we face today is the rise in prices.
I feel that in the Cabinet there is
nobody more well equipped than the
hon. Finance Minister himself- who
knows the gravity of thig problem.
The fixed income group and the low-
er middle class are the most hard
hit and he knows how hard it is.
Therefore it is but natural that we
have found in the various broad-
casts that he has given, the statements
that he has made and even in this
Budget that he has very well under-
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stt.)od this problem and is quite seized
with it. But when we see where is
the remedy we come to the conclusion
that he also could not give any re-
medy. The best that he has done is
that he has not done anything by
which prices would rise further; but
he_ has not given any remedy by which
prices would come down. I think, it
was not in his domain. Certain eri-
ticism, particularly from my side, to
the effect that it is industry-oriented
Budget and not agriculture-oriented
was also on the same point. In faet,
he has not ;0 much control; or, proper
budgeting as such has not so much
to do with agriculture as such. There-
fore, I think, he was not able to
grapple with this problem and bring
down the prices.

If we look at the rise in prices, one
Fh‘mg is very clear; that is, the fixed
income group ig very hard hit. Re-
cently, elections had taken place in
New Delhi for the electoral college.
If we pursue them and observe them,
it is very clear that the localities or
areag where the fixed income group
people were living had voted against
the ruling party; for no other reason
but—I know it very well—for this
very reason that prices hag been ris-
ing continuously. The tendency of
rising priceg is such that it has shaken
even the faith of the most steadfast
persons. Recently, I came across an
article written by Shri Viyogi Harl
You know, Sir, Shri Viyogi Hari is a
constructive worker. He does not
dabble in politics and has no axe to
grind. He too feels that the entire
situation has developed in such a way
that he does not find any bright pros-
pects for our country. In his article in
the last issue of Harijan Scwua under
the name “Khandit Pritima Ka Poo-
jan”, he says: The idol is broken but
still we worship it. There he has
mainly referred to the conception, to
the theory, to the philosophy that
Gandhiji gave to us. But if we just

-
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substitute Gandhism to Socialism,
then again, I think, the anomaly
that he has given there is very rele-
vant to this Budget or to the entire

situation as it is today. We should
look at socialism mainly from
two angles. One is to bring

down the disparities to create equit-
able distribution of the wealth, to
create an egalitarian society. The se-
cond aspect should be that our socia-
lism should be production-oriented so-
cialism. Only yesterday, in this very
Parliament House, in the Committee
on Science for the parliamentarians, a
scientist was called and he gave us a
discourse and he put forth a theory
and said that under the conditions as
exist in India, we should adopt, so
far as technology is cencerned, the
most advanced technology, the techno-
logy that would give the highest pro-
duction, whether it is labour intensive
or whether it is capital intensive. In
the nature of it, it will be capital in-
tensive. We should adopt that. The
scientist, Mr. Piel, gave that theory.
It only shows that our mfain problem
today is production. Unless there is
production, the prices will not come
down and the various problems will
not be solved. As certain Members
have rightly said, again as regards
production, our main production
should be in the agricultural sector.

1 know that even in the agricultural
sector, production is suffering for
many reasons. 1 would mention two
main dominant reasons. One is that
whatever the investment in agricul-
ture is, it is not again production-
oriented. The process to get that in-
vestment, the credit, whether it is co-
operative credit, taccavi loans or other
things, the procedure by which one
gets those credits, is such that the in-
centive is gone. You get it because
you have got the political pull, be-
cause you have got certain association
and there are not cases wanting when
the peasant has to shell out anything
between 20 to 25 per cent of the credit
_ before he gets the actual credit and
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the result js that the entire money does
not go for the investment on agricul-
ture. In many cases, it ig diverted
entirely to different channels. The
amount of Rs. 575 crores which the
Finance Minister gave us yesterday for
agriculture and which Mr. Malaviya
thought is still a small amount, most
of that amount, does not go for the in-
vestment as such. In UK. and U.S.A,
1 found out that the rural credit sys-
tem is such that the credit goes only
for the investment and for the im-
provement of ggriculture as such. It
does not go for anything else. It is
not given in hard cash. It is general-
ly paid for the bills for the oil, en-
gines, tractors, whatever it is. It is
given in that shape.

The first reason why agricultural
production suffers is that our credit
system, the rural credit or agricultural
credit system, is such that jt js not
production-oriented. But jt has got a
political pull. It has got a pull of dif-
ferent types and thereby the entire
credit does not go to the full length
for the investment ag such.

The second thing is that even in the
agricultural sector, the man who is
strong enough can make further ad-
vances and can make further pro-
gress. But the man who is famished,
who is in a semi-starved condition, is
not able to rise on his own feet and,
therefore, he is not able to give that
much results. In my own constitu-
ency which is a rich sugar cultivation
area, I have observed that the far-
*mer who has got less than 5§ acres
of land did get an increase in yield
during the last ten years, but not more
than double. But as regards the far-
mer who has got an area ranging bet-
ween 5 and 15 acres, his yield has in-
creased anything between 4 to 5 times.
Then, those farmers who have got
more than that, if they invest more,
then only their yield increase ic still
higher, otherwise not. A farmer with
25 to 30 acres of land does not give s0
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much yield which a farmer who has
got 30 or 50 acreg of land can give un-
less he invest; additional money and
in that case his yield is far better.
Hence, in my own constituency, I have
found that there are farms which give
only 20 tons yield per acre, while there
are farms which glve a yield of even 80
to 100 tons per acre. So, my now ob-
servation is this. When we give cre-
dit, we should give it to the farmer
who has got the capacity to use this
credit. If we throw away that credit
to the farmer who has no capacity to
use that credit, the net result is that
most of the money goes in the process
and for the agencies through which he
gets that credit. This is another thing
that we have to tackle. So far as
small farmers are concerned, I think,
we can better develop them through
the cooperatives or other means, but
not through the genereal means.

Now, I would like to refer to other
matters which had been concerning
us for a long time. The prices of the
essential raw materials are increasing
year after year, Take the case of
iron and take the case of coal. Both
these commodities are necessary for
any industrial activity. Without these
commodities, no industrial activity is
possible and yet what do we find?
We find that year after year, the
Minister concethed comes forward
and increases the price. Instead of
the price going down, it goes up. We
are told, whether it iz Bhilai or
Rourkela, that these plants are one ot
the best in the world. The countries
who have lent us these plants have
not got such nice plants. They are so
good plants and yet, when we consi-
der the prices of our jron with their
iron, we find that our iron is costlier
in spite of the fact that the labour
cost in our country is far lower, not
even 10 per cent of the labour cost
that is obtaining in their own coun-
try and the cost of other material also
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been a sorry spectacle for the last
few years and I am glad that the
Estimates Committee in their Forty-
Fifth Report hasg touched this point
when they were examining the Minis-
try of Railways and the Integral Coach
Factory. I would read only one rele-
vant paragraph from that Report,
They have said that while we are
exporting some of the Railway equip-
ment, we are not exporting locomo-
tives. We are exporting sleepers and
other things which are not so impor-
tant. We are not able to export loco-
motives, They give the reason that the
prices of steel are high in our coun-
try. This is the relevant paragraph:

“Steel prices in India are gene-
rally higher than obtaining in
foreign countries and as a conse-
quence, priceg of items like freight
wagons are higher as compared to
the international level. It is un-
derstood that at present manufac-
turers exporting Railway equip-
ment are allowed steel and raw
materials at concessional prices
and are also allowed to import
raw materials and components
upto a limit of 40 per cent of the
f.o.b, value of the order, 10 per
cent of the value of such import
licences can be used for capital
equipment.”

14 hrs.

In spite of this incentive, the price of
steel being higher, we are not able to
export locomotives. What applies
to steel also applies to coal. If we
allow every three months or six
months or year after year a rise in
the prices of steel and coal, the result
would be that the cost of the end-
product would be higher and not
only would it be difficult for us to
consume in our own country, it will
become difficult for us to even export
them abroad.

I woulg like to express my surprise
at a few of the taxadon measures,
The hon, Finance Minister hag said
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that he has levied an excise duty on
tue particular yarn, because that yarn
ig in the blackmarket and therefore,
he wants to mop up the profit. That
is a good thing, and that should be
one of the objectives in taxation
policy. But what about the other
items where there is blackmarket?
He has given concession in the excise
duty on motor cars, Does he not
know that motor cars are sold in the
blackmarket today? Even the scooter
has got a blackmarket price varying
from anything between Rs, 700 and
Rs. 1700. When these items have got
a blackmarket price, they should not
have been given any concession.

Then, he has given concession in
regard to printing paper, writing
paper etc, That again is in the black-
market, and, therefore, the concession
given would only add to the black-
market price and not give any bene-
fit to the consumer and will also re-
sult in loss to the exchequer as such,

In conclusion, I would say that the
budget has disclosed a surplus, a
phenomenon which we are witnessing
after many many years, and when
this surplus is there of the order of
about Rs. 90 crores, the hon, Finance
Minister should not have come for-
ward with added taxation of Rs, 40
crores. He should have given at least
Rs. 5 crores worth of relief by remov-
ing the levy on kerosene and some
such items which have hit the consumer
very badly. My hon. friend Dr, M, S.
Aney made this point very strongly
yesterday. It is really surprising that
in spite of the surplus of about Rs, 90
crores, the hon. Finance Minister has
come forward with proposals involv-
ing additional taxation which would
bring in about Rs, 40 crores. More-
over, this figure of Rs, 40 crores would
not remain just Rs, 40 crores, but it
would become Rs. 65 crores or Rs. 70
crores. Therefore, he should have
given some reliet to the consumer by
removing the levy on some items.

With these words, I support the
budget.
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Shri N, C. Chatterjee (Burdwan):
I must admit that it is a very cleverly
constructed budget, but 1 am sorry
that I cannot congratulate Shri T, T
Krishnamachari on this budget. 1 am
sorry that the framers of the budget
are not loyal to our national ideals. It
has been framed by people who are
not loyal to the aspirations of the
common man in this country. There-
fore, we have heard from Shri K. D.
Malaviya the statement that it is an
industry-oriented budget. Honestly,
1 would say that it is a monopoly-
oriented budget. It is being boost-
ed up by people who are carrying on
propaganda, And who are they? They
are the supporters of the monopolists,

When Shri K. D. Malaviva was
speaking, a question was asked ‘Where
are the monopolists?”. Do you not
know that in the city of Delhi there
is a big industrialist who is control-
ling one of the biggest papers and aiso
onec of the biggest banks in India
angd also one of the biggest industries
in this country? The press is not
catering to demo: racy; the press is not
today serving the cause of socialism;
the press is not pursuing our national
ideals, but the press is really subserv-
ing the interests of the monopolists
in a very crude way, and that is the
danger,

Nothing has been done by Shri T, T,
Krishnamachari in his budget to ad-
vance the cause of either democracy
or socialism which has been sponsor-
ed at Bhubaneshwar. Surely, Delhi
is far away from Bhubaneshwar and
Shri T. T. Krishnamaghari’s budget is
just as far away either from socia-
lism or from democracy as this city
is from that place.

I am sorry the old Finance Minis-
ter, Shri Morarji Desai, is not here at
the moment, I am thankful to him
that he was deputed by the Congress
High Command to inaugurate the
Congress election campaign against
me. T have no personal grudge. Iam
thankful to him, because that helped
me a lot, His name was allergic to
the common man both in my district
and also outside
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Actually, what was the achievement
of Shri Morarjj Desai? Shri Morar)i
Desai has inflicted tax burden upon
tux burden upon the common man,
and actually, you know that the
Third Plan target of taxation itself
had been overfulfilled by over Rs. 400
crores by him, Naturally, there was
a great deal of resentment because of
the compulsory deposit scheme and
also the Gold Control Order.

I remember that I was here in Par-
liament when Shri T. T, Krishnama-
chari relinquished his Finance port=-
folio some years back, and then he
made a statement, and a very signifi-
cant one, He said, ‘The man-eaters.
are after me, and they are at large’.

Today, somehow, he has done the
trick, He has pacified and has
appeased the man-eaters and they

are no longer after him, They seem
to be satisfied. Why are they satisfied?
How has this appeasement taken
place? It has taken place by pander-
ing to the monopolists.

Of course, the hon, Finance Minis-
ter has given some concessions. For
instunce, the compulsory  deposit
scneme has gone,. But if you study
the annuity deposit scheme, what do
vou find? I have tallen some trouble
1o study it, and I find that under this
scheme actually you will have to pay
much more later on when the annual
instalments are com'mg back to you,
for, that will be added to your total
income and you will have to pav
more by way of taxation. Anyhow,

for the common man, the relief has
been less,

Therefore, I must say that although
Shri T, T. Krishnamachari has: very
cleverly pacified the vocal anq the
aclive middle class by giving some
concession to the lower income
brackets and there has been some re-
licf as a result of that, still the
budget is disappointing #rom the point
of view of national growth and eco-
nomic development. But what is
most disappointing is this, angd that
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15 the danger ahead, namely that he
1o bringing in the foreign monopolists,
The participation in equity capital by
the foreign monopolists is a great dan-
ger. When the British gave us freedom
they fettered our freedom in three
ways. Firsy, they created Pakistan
~y kKeeping a foothold of imperialism
Just outside our border. Secondly,
they created the Princely India and
nuintained them as the fifth column
of imperialism inside wus. Thirdly,
they had safeguards for the invest-
ments by the British, and that was
inside our own economy, for, an im-
perial capital was functioning there.
Thanks to the sagacity and patriotism
and the great and courageous leader-
ship of Sardar Patel, Princely Indian
or ‘Princesthan’ was liquidated and
the fifth column of British imperia-
lism has been completely finished,
But British capital still maintains its
Sway to some extent.

What did the Prime Minister and
other great leaders say? They said
‘We are not going to nationalise them,
because why should we pay for the
old British junk and pay through our
nose the Indian taxpayers’ money?
We shall build up our industries’. Tt
is irue that we are building up our
industries. We had only one Tata-
nagar and only one Jamshedpur, but
now we have got four. But, Sir, as »
person coming from Bengal, I shouls
tell you that you will be amazed t
know that in Durgapur, the writ o»
the West Bengal Government or the
writ of Delhi does not run; they are
having it in their own way. You
must be very careful before you
allow foreign capital to dominate our
economic life. And what is Shri T. T.
Krishnamachari going to do?

The Britisher came as a trader, the
Britishers came here ag the East India
Co. and then became the conquerors,
and then exploited wus thoroughly.
This is economiec exploitation, The
hon. Finance Minister is today bring-
ing in the Americans the Géfrmans,
the Japanese and so on. It will be
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worse slavery. You can fight against
poatical slavery, because it is patent,
because it is apparent, because Yyou
can understand, because you can fight
against it, and psychologically you
can rouse the people, but economic
slavery and economic domination by
the foreign monopolists or foreign
capitalists is much more insidious.

Therefore, 1 say that Shri T. T.
Krishnamachari i1s giving a bad twist
to Indian economy, which must be
resisted by all thoughtful people and
by all patriotic citizens. Therefore,
1 enter my emphatic caveat against
this policy and I say that this should
not be done,

1 have got one more thing to say
about this. 1 am greatly disappointed
because in this Budget, in the state-
ment of the Finance Minister, there is
absolutely no indication of the grave
danger ahead, the grave danger ahead
which confronts 92 lakhs of people
in East Bengal who are suffering from
the calculated policy not of minority-
baiting but of something much worse,
We all know that they are in mortal
danger.

I had the privilege to appear as the
spokesman of the all-parties conven-
tion in Bengal before the Home
Minister. Fortunately, Shri Krishna-
macharj was also there and there was
also Shri Mehr Chand Khanna, the
Rehabilitation Minister. 8ir, I am
thankfu] to one Congregs Member,
Shri Raghunath Singh, for his very
categorical speech. He has said that
he is deeply grieved because there is
no policy, no symtom, of appreciation
nf the grave danger ahead. Nothing
has been specified in the Budget for
the new refugees.

What was our demand? T placed
the demands of the Calcutta Citizens’
Convertion before the Ministers, and
they accepted our main demand, I
will read to you only one paragraph
from that. The Resolution said:

“Apart from the incalculable
human miseries that these distur-
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bances have caused, they have
also put in jeopardy the struggle
uof the people in both the coun-
tries for human conditions of
liberty, also for democracy and
progress, and have strengthened
reactionary forces, Therefore,
we are of the unanimous opinion
that patchwork, piecemeal or ad
hoc measures would be altogether
inadequate to stem the tide of the
tragic events in the two coun-
tries or to prevent their recur-
rence. Therefore, in order to
bring about a lasting solution, we
demand from the Government
the removal of all restrictions for
those members of the minority
community who intend to come
over to India, ensure their safe
transit and provide all other faci-
lities necessary for migration.”

We also demanded that the Govern-
ment of India, then represented by
the three Ministers must, therefore,
‘accord to them unfettered rights of
citizenship and guarantee rehabilita-
tion, and this must be treated as an
all-India responsibility,

1 opened the discussion, 1 repre-
sented all the political parties. I was
their spokesman. They heard us with
great patience, and then they accepted
our basic demana that the door shal
be opened and any member of the
minority community who cannot pos-
sibly stay there due to insecurity,
persecution or molestation of women
or other torture, shall be allowed to
come to India,

What has happened? Shri Raghu-
nath Singh has given the figures.
Wha{, are the figures? The flgures
are: 1,20,000 memberg of the minority
community have already come in,
Actually applications are pending for
1,40,000. 'This makes 2,60,000. Still
more are wanting to come. The latest
reports are that the queue there at the
door of the migration office of the
Deputy High Commissioner is half a
mile or a mile long. But here there
is in the Budget absolutely no indi-
cation of the solemnity of the danger
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ahead or of the obligation they have
undertaken. Shri Nanda definitely
‘| give you my word that the Gov-
told me as the spokesman of Bengal,
ernment of India will undertake this
ag a national responsibility.’ A national
responsibility for resettlement—reset-
tlement of whom? Do you realise
that today Shri Khanna who has just
been to Assam has issued a statement
there wherein he has clearly stated
that the minorities are being delibe-
rately squeezed out, I will quote his
language.

“Mr. Khanna said here today
that the considered policy of the
Government of Pakistan is that
they want only Muslims to live
in the border areas, The Pakis-
tan Government is determined to

squeeze out all others, both
Hindus and Christians, living
there’.
Living there. N¢* merely on the bor-
ders. Shri Khanna does not know
Fast Bengal. I know East Bengal,
and those who know East Bengal

know that neither Dacea nor Narayan-
ganj is a border area. But they are
determined to drive them out. The
Pakistan Rifles are shooting down
Christiang in large numbers, they are
shooling down fleeing migrants,

On the 29th January, Shri Nanda
and Shri Krishnamachari and Shri
Khanna received our deputation. We
went on till midnight, At midnight,
they declared their policy and the
policy has been reiterated on the floor
of this House, that they shall be
allowed to come [ am sorry that
their plighted word is being broken,
that they are not carrying out their
obligation. I have received reports,
which I have sent on to the Home
Minister of India, that our brothers
and sisters are being illtreated at the
office of the Deputy High Commis-
sioner at Dacca. Our boys and girls
are insulted, they are kicked at, they
are being assaulted by our own Indian
officers, I am sorry to say by Hindu
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officers, 1 am still more sorry to say—
ashamed to say—by Bengali officers.
They are being assaulted. 1 have
received reports from men who have
not left Pakistan but are still thera,
accepting Pakistani citizenship. They
are saying that it is a degrading thing
that our own migration officers are
doing it, Our own officers are doing
it. You will be amazed to know that
they are charging Rs, 4 and Rs. 5 as
bribe for the purpose of issuing the
application form for migration cer-
tificate. You will be amazed to know
that agents have been appointed there
with the connivance of our officers
who are going down the city of Dacca,
and unless you pay them heavily,
bribe them, you cannot get these mig-
ration certificatss.

hat is the policy? Did you tell
us something just to hoodwink us?
Did you tell us something in the Gov-
ernment House in Calcutta before the
Chief Minister when we all met—all
the representaiives of the 12 parties
in Bengal—which you did not mean
to carry out? If you really, honestly
meant it, why did you not translate
it in actual budgetary figures? Where
is the indicaticn? Don't you realise
that at least a million people will
immediately be at your door? Is your
open door policy meant simply for the
American monopelist? Is your open
door theory meant only for the Ger=-
man imperialist? Is your open door
theory meant only for the Japanese
multi-millionaires? ©Or is it also
meant for the poor, tortureq Hindus
of East Bengal?

Today we are hearing America
talking, Mr, Adlai Stevenson talking,
and Sir Patric Dean talking, of self-
determination for the Muslimg in
Kashmir., May I demand seclf-deter-
mination for the Hindus in Pakistan?
Why can't they demand self-determi-
nation for these tortured people, the.e
poor people subjected to minority-
baiting? Minority-baiting by them is
a strategic art and it has now deve-
loped into a State-genocide, Why
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can't they demand that they give us
Jessore and Khulna? Why can't they
give self-determination for Hindus
and Christians in East Pakistan? Why
don't they give an autonomous area
1o them, as they are demanding in the
Kashmir Valley for the Muslims of
Kashmir. Why can't they think of
these poor, tortured millions, these
thousands of Christians also who are
being butchered, tortured and thrown
out? They want to make it a ‘pure’
Pak State. Tl:at is, one who does not
profess the State religion shall not be
allowed to be there, They have
completely sabotaged, they have com-
pletely torpedoed, the basic principles
of the Nehru-Lisquat Pact.

You know, on gur part we have im-
plemented that Pect. My Chief Minis-
ter at that time, Dr, Bidhan Chandra
Roy, told me: ‘Chatterjee before the
Nehru-Liaguat Pack, 10 lakh Muslims
left West Bengal. After the Pact, 9
lakh have reiirned. We implemented
it, But Pakistan has not implement-
ed it". Why den’t you serap that
Pact deliberately proclaim that (he
Pact has been sabotaged, trodden un-
der foot by the Pakistan Goverp=
ment which does not respect human
rights, which does not respect inte:-
nationa] obligations? 1 demand that
we go to the UNO and expose them
thoroughly, their savagery, theis
butchery, their calculated genocide of
the minorities.

Anyhow, I ar disappointed, This
will be a very great shock to the mi!-
lions of our tortured, persecuted
brothers angd sisters across the border
to whom Sardar Patel said this on the
eve of partition—we received this
telegram from him for the Conven=-
tion of East Bengal delegates:

“Our hearts naturally go out
to those who are of us and who
are with us so long but who are
now being separated. You can
Tealise the bitterness and the
sorrow which partition is bring-
Ing to thosa who cherished

}:nity a’a.nd who lived to fashion
it...
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“But let not our brothers and
slsters gcross the barrier feel that
they are neglected or they are
forgotten. Their welfare shall
claim our vigilance, and we will
follow with abiding interest their
future.”

That is the pledge that was given. That
pledge ig being violated. There should
be some drastic modification of this
Budget to implement that pledge and
to implement the pledge which Shri
Nanda, Shri Krishnamachari and Shri
Khanna gave us, to united Bengal, on
the eve of this crisis.

siwmal @@ an (IAE)
IS FERY, ¥ ATAAIG qIHT F
T faar ar 997 ) JT AT T H
HYaT {73 A1 a1 7 U7 & " oo
afgemat &1 Y ar @tar fegr @
srfzr | 99wt agt Agr faar smar

Shri Basumatari (Golpara): At the
outset, ] must extend my whole-heart-
ed support to the Finance Minister's
Budget which aims at democratic
socialism, which ig the Congress goal.
Many hon. Members referred to the re-
solution passed at Bhubaneshwar and
criticised the Budget stating that it
was not gomng in the way as it was
intended. But I do not think there is
any disappointment in it. So far as
was possible for him, the Finance
Minister has tried to go' on the path
indicated. To begin with, he has abo-
lished the Compulsory Deposit Scheme
which had raised great criticism in the
country. He is wise to have abolished
it. He would have been much more
appreciated by the people if mmcome-
tax would had been exempted up to
salary of Rs. 500 per month, but it
was not done. Looking at the taxes
he hag levied on the companies, we
cannot say that he is not trying to find
out resources the way he had replac-
ed Annuity tax deposit scheme which
applies only to those with an income of
Rs. 15,000,

When we achieved independence,
our national income was not more than
Rs. 400 crores, but now he has placed a
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Budget for more than Rs. 2,000 crores.
Therefore, he has found out many
ways and meang to develop our coun-
try. If you visit the various projects
in the country, you will be surprised
that our country has been developed
8o much in the short period of 15 years
since independence. So, I do not know
how the hon. Members who preceded
me were disappointed. Of course,
there may be a few things disapopint-
ing here and there, but there is no rea-
son to be disappointed with the Bud-
get as such, because he has been able
to find the necessary resources, and
has also introduced some reforms in
the tax structure like replacing the
Super Profits Tax by the more equit-
able surtax; also he has reintroduced
the expenditure tax,

The Planning Commission intended
to remove the disparities in the differ-
ent regions of the country, but we find
to our surprise that developmental ac-
tivities are taking place only in areas
which are already better developed,
and where the people make a hue and
cry. In a State like Assam, where is
none to make a hue and cry, you will
find the progress to be very disappoint-
ing. I am wvery glad that Dr. K. L.
Rao, the Minister of Irrigation and
Power is here. He knows very well
how riclr Assam is in resources for
power and industry, but still we have
not been able to develop them in our
State. So, I request the hon. Minist-
ers, and especially the Finance Minis-
ter, to look into the case of Assam.

Assam is rich in resources of oil.
She has many oil fields, and it is well
known, two refineries have been cons-
tructed at Barauni gnd Gauhati where

we are refining the crude il from
Naharkatiya and Moran, In spite
of all this; I do not know
why the Government of India

is not looking on Assam with the same
interest as on other parts of the coun-
try. This is not my word, but the
people in Assam have been saying
that Assam has been treated 1in a
stepmotherly way.

Shri B. R, Bhagat: How?
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Shri Basumatarl: This js not my
version, and I do not go to that ex=-
tent, but this is the version of many
people from inside and otuside the
State, and belonging to many parties.
It is the popular feeling that Assam
is being badly neglected, that it has
not received sufficient attention at the
hands of the Government of India. I
hope the Minister will not be very
touchy about it, Anyhow, the coun-
try as a whole has been developed
very much gince 1945, we cannot deny
it.

Just now Shri N, C. Chatterjee
spoke about the refugees, which is a
burning problem at present, We have
buen getting report after report how
Christian tribals numbering about
45,000 and also other tribes are com-
ing into India, and how they have
had to leave their, young wives and
daughters in  Pakistan. Therefore,
this refugee problem is a very burn-
ing problem, and we must see how
we can rehabilitate these people.

Assam faces not only the refugee
problem. She also has to face quite
often the problems of floods, earth-
quakes, draught, immigrants, Naga
hostiles etc, So, the problem o-
Assam should not be treated as a locs.
problem concerning only the State
Government, but should be treated as
a national problem, as a problem of
India.

You know what difficulties the Gov-
ernment of India had to face at the
time of the Chinese aggression. And
I was surprised and very sorry when
some friends asked me how to go to
Assam, ag if it was not in India, Such
is the plight of Assam. When the
country was partitioned Assam was
isolated from the rest of India. Not
only Assam. The area isolated com-
prises Manipur, Tripura, Nagaland
and NEFA also. So, this eastern
zone shoulq be treated very carefully,
ang should be developed like other
parts of the country, 'The resources
are there awaiting exploitation, The
Minister of Irrigation knows it very
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well and I hope that he will try his
level best to utilise all the resources
there for producing hydro-electric
power. There was one big hydro-elec-
tric plant to be constructed at Kopili,
but now I understand that there is
going to be some delay on account of
some difficulty. I hope this difficulty
will be surmounted by the Minister,

You know, as regards communica-
tions also it is very bad. We have got
only a strip of thirty-five miles at the
foothills of the Himalayas, and only
one railway line from Siliguri to Dig-
boi. There is no other railway line
touching other areas. From all these
difficulties we had to suffer at the time
of the last Chinese aggression. So, I
request the hon. Minister concerned,
and all the other Ministers also, to see
their way to give us another railway
line along the foothill of Himalayas
and a network of roads in Assam from
the strategic point of view.

In this connection 1 want to make
one suggestion. If you want to deve-
lop the strategic State of Assam, then
you will have to construct another
road to Mishamari—that is from Jam-
duar to Mishamari via Gurubasha and
Sidli and Bijni of Goalpara and
Baroma and Tamulpur of Kamrup dis-
trict in Assam. You now that from
Mishamari there is a road under cons-
truction to Bomdila of NEFA. TUnless
this northern side is made, easy excess
with the communication of net work
of roads and Railway line, you cannot
manage the war. You do nol know
what is the attitude of Pakistan or
China. Either of them may attack
anywhere in Assam when an opportu-
nity comes. We should not think that
the danger is gone. We should not
forget that any time China or Pakistan
may attack us. So we should not think
for a moment that there is no danger.
We must be very alert. And if you
want to be alert, there must be com-
munications. there must be railway
lines, there must be roads as suggest-
ed. 1 am glad and thankful that the
work of broad gauge has been started.
It is the back-bone line. But it is not
that broad-gauge has been granted, so
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it is enough for Assam. It is only the

back bone line.

For want of strong railway line food
could not be brought there and peo-
ple have to suffer from food scarcity .
in Assam.

Assam suffers not only from scar-
city of railway lines but from natural
calamities also, like floods and other
things. In regard to the control of
floods I must draw the attention of
the Minister of Irrigation and
Power tp the fact that unless the
Brahmaputra is controlled and unless
this river is trained, floods cannot be
checked. You know, the loss as a
result of the last floods was about
Rs. 37 crores, the highest flood in
Assam. It was Rs. 27 crores the
previous year, and 20 crores the year
before that. It is mounting up year
by wear. This is an inherent disease
so far as Assam is concerned. So I
wish that this Brahmaputra should
be trained somewhere. I am not an
expert. Sir, When I visited NEFA I
saw that the Brahmaputra stream in
NEFA is very small; it goes in a zig-
zag way, Comparing it with the
other projects, which I have visited
all over the country, like Bhakra-
Nangal, it will be a very powerful
project, and I think this project it-
self will cover the whole of India, if
it is done.

You know, average consumption of
Assam is only 246 KW. If you
compare, the gz]l India consump-
tion is 32 KW, but we are getting only
246 KW—in spite of the fact that we
are having so many rivers and rivu-
lets passing through our State. There-
fore, I request the Minister of Irriga-
tion and Power to consider this. In
this modern age without power you
cannot do anything, without power
you canont have an industry, without
power you cannot exploit anything
else. And when we approach any pri-
vate company or industrialist friends
like Mr. Tantia, they point out these
difficulties of transport. So, though
there are rich resources in Assam,
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they cannot be exploited; nor is Gov-
ernment prepared to exploit them.

In regard to the Budget, our Finance
Minister was expressing some regret
about the public sector. We are talk-
ing of the private sector and the public
sector. Having had an opportunity of
visitnig all the public-sector undertak-
ings, 1 was not at all disappointed.
But one thing I must say. This public
sector is bureaucracy-ridden. The
Finance Minister himself regretted
that the public sector is much lagging
behind. It is true. It should not have
been lagging behind, and if you go into
it carefully and in detail you will see
that the public sector suffers from so
many lapses, lapses in lavishly spend-
ing on cars, lavish spending on
tools, lavish spending on trucks, lavish
spending on palacial guest houses in
city. So we should check this luxury,
we should check this lavishness. Then
1 think the improvement will be much
more than what we are having now.

I am not against the private sector.
It is said that the private sector is
squeezed. My predecessor was saying
that they have to pay Rs. 65,000 on one
crore, on less than a crore they have
to pay severdl thousands, and so on.
They should not object tg it. What is
socialism?  Socialism meang that the
rich man must earn. My friend Shri
Morarka was saying yesterday that we
are killing the incentive of the indivi-
dual. It is not that. It is the policy
of a socialist State that the rich man
and the intelligent man should earn
and contribute for the development of
the country.

Shri C. K. Bhattacharyya (Rai-
ganj): And also, the poor man should
enjoy.

Shri Basumatari: And the condition
of the poor man should be looked into.
‘What I mean is, the common people
should not be taxed for essential com-
modities like kerosene, match, and
other things. I do not mind the Gov-
ernment taxing people, but relief
should be given to the poorer people.
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So I say that our aim and our object

should be to give relief to the poorer

pedple and not to the rich man or big

business magnates. Thank you Sir.

Shri D. D, Puri (Katithal): Mr.
Deputy-Speaker, Sir, I believe there
are three extremely formidable threats
to the Indian economy at the present
time, and I shall make certain very
brief observations in regard to all the
three of them.

The first one is that agricultural
production is on the decline. Accord-
ing to the Government figures it has
registered a decline of 3.3 per cent in
a single year. When the rapidly-in-
creasing population is taken into ac-
count, this is an extremely serious
matter. The point, I am making, is
that the Government of India, and the
policies of the Government of India as
they are reflected in the Budget, do
not seem to be aware of the magnitude
of the problem and of the magnitude
of the steps and the unpostponable
urgency of the steps that are needed
to meet this problem. For eny prob-
lem tp be solved, first of all there has
to be an awareness, an assessment of
the problem. The most disquieting
feature where agricultural production
is concerned is that the Government
of India dp not seem to be aware of
the size of the problem.

1 will make a very brief reference
in regard to sugar. Persistently, again
and again, and yet again, they have
been warned in this House and outside
this House, and every time we get a
statement that the sugar situation is
all right, we will reach the target, we
are very close to the target. I have a
statement here of some sixteen state-
ments made inside Parilament and out-
side Parliament by Government, every
one of which was miserably incorrect
in the assessment of the seriousness of
the problem. I am very glad that my
hon, friend Shri Thomas is here. The
first statement that I wish to make a
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reference to is the one which he made
in the Rajya Sabha on the 13th March
1963. The late Shri Pannalal Sarogi
asked him whether he was aware that
the Industry had estimated the output
of sugar around 21'5 lakh tonnes.
Shri Thomas was very very angry, and
this is what the proceedings say about
it. He said, “I do not know which
section of the public the hon. Member
is serving by saying that production is
22 lakhs or 21 lakhs ang then by
saying that by such large releases we
are going to burp our fingers. I re-
fuse to answer the question of my hon.
friend” He was very angry. And
yvet at the end of the year. ...

An Hon. Member: He was not angry.

Shri D. D, Puri: He was angry.
And at the end of the year, when the
day of reckoning came, the production
was 21'3 lakhs. .

The Minister of State in the Minis-
try of Fooq and Agriculture (Shri A.
M. Thomas): In the previous Decem-
ber the industry’s assessment was 24
to 25 lakhs.

Shri D. D. Puri: [ am talking of the
13th March whep a specific figure had
been put to him. I shal] utilise ano-
ther occasion when 1 shall give fuller
details; but the last statement made

by the hon. Food Minister in this
House on 11th February, 1964 is as
follows:

“though there was diversion of
cane for gur making, production
this year would be close to the
target of 30 lakh tonnes.”

‘There are in all 17 statements, each
one of them incorrect. The most dis-
quieting part is that they are not only
ignorant but they do not want to learn,
It has happened again and again. How
are we to tackle this problem if we
are not aware of the magnitude of the
problem. To my way of thinking, 80
package programmeg are not going to
solve the agricultural problem. The
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essential thing is that we should re-
cognise the magnitude and urgency of
the problem,

The other important thing is imple-
mentation and co-ordination between
the Government of India and the State
Governments. It seems to me that
evry State Government moves in the
direction it chooses at any particular
time. There should be better co-ordi-
nation.

The second threat to the Indian eco-
nomy is the rising prices. 1 do not
quite know how these price indices
are prepared, whether they take into
account the controlled price, or the
actual price the consumer pays; even
then though there is a wide gap bet-
ween what I may call the de jure price
and the de facto price of foodgrains,
sugar, ctc., even assuming that the
figure of 7°2 per cent increase is the
correct figure, it means that the rate
of acceleration has tripled in the pre-
vious year. It is a very serious state
of affairs. Then again, a characteristic
feature of our economy is, that the rise
in prices does not go to the producer.
The consumer pays it; the producer
does not get it; it is pick-pocketed by
the middlemen. If the increased price
went tp the agricultural producer, it
would produce quick results; there
would be incentives and he would pro-
vide more irrigation, fertilisers, ete.
But that does not happen, There is
another feature, somewhat unigue about
prices in India. There is an imbalan-
ce. According to my way of thinking,
the grower nceds an incentive, a high-
er price than what he gets today. At
ihe same time, the price of article
which the grower needs should be
lowered. We are talking of holding
the price line. In less than one month,
railway freights were increased, not to
meet railway deficit, but to give a lar-
ger return %o the exchequer. It is idle
to believe that it will not be reflected
in a direct increase in prices. This
morning, we heard the coal prices
were increased. There is another seri-
ous matter which has not received
sufficient attention at the hands of the
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hon. Members: steel has been decon-
trolled. The producer is going to in-
«<rease the prices all the way through;
decontrol also means that the midd]e-
men will be allowed tp make his kil-
ling while the going is good. It is go-
ing to affect every part of the Indian
economy. The plough and the shear
everything that the grower uses is go-
ing to cost more. From him, right up
to the Defence Minister in so far as the
Defence Minister purchases his hard-
ware within the country, it is going to
«cost him more. 1 remember a furore
was caused in Uniled State there was
no control at that time; there has
never been any control—when the
steel magnate increased the price of
steel; President Kennedy brought the
skies down and they did retreat. The
price increase was revoked and Ken-
nedy said: you are stabbing the eco-
nomy of the United States by unila-
terally increasing the steel prices.
This is the pnsition about steel, coal
and railway freight in our country.
Everything that the grower has to pay
for will cost more.

The third important threat to the
Indian economy is the vast mass of
unbooked wealth, hard cash or smug-
gled gold that is going round under
the table all over the countrv. Vari-
ous estimates have been prepared;
some put it at a thousand crores, some,
at 2,000 crores and some, at 500 crores.
‘Whatever it be the fact remains that
it is a serious menace which complete-
1y frustrates whatever fiscal measures
the Government may take. The Fin-
ance Minister proposes tp take strin-
gent measures and I say that all of us
must give him fullest support in this.
We must recognise that the man who
has unbooked wealth is the enemy of
our country as much as enemy as the
agents of Pakistan or China as he is a
threat to our economy and national
security. The Defence of India Rules
or other powers must be mercilessly
used againist these people. If you do
not have sufficient powers, come to the
House and the House will not grudge
themn. But please, for heaven's sake,

2332 (Ai) LSD—8.

‘rapidly cover the

PHALGUNA 15, 1885 (SAKA) Budget—Gzneral 4098

Discussion

bring this vast mass of wealth into the
books of the country.

As compared to this man, whom I
called a traitor, there is the man who
has saved money honestly and after
duly paying his tax is able to invest
his money in the productive effort of
the country. He is a friend of the
country. It is in this context that I
make my first observation on estate
duty. It has been raised to 85 per
cent above Rs, 20 lakhs and to 40.per
cent in respect of assets above 10 lakha
This is all money on which tax had
been duly and honestly paid, while
the other fellow had not paid any tax
In actual effect, taking into account the
fact that the payment of the duty will
have to be made in cash on the basis of
the assessment made by officers, I be-
lieve that this 85 per cent would real-
ly be equivalent to 100 per cent and
this 40 per cent, to 60 per cent. In
actua] effect, when you take into ae-
count that the Central exchequer is
only going to make Rs, 5 lakhs out
of this duty, I do seriously suggest
that the bark is very much more than
the bite. The game is not worth the
candle. I think some other way could
have been found to collect another
Rs. 5 lakhs from the fellow who owns
so much money.

Mr. Deputy-Speaker: The hon, Mem-
ber's time is up.

I would now
remaning points.
Another point that I wish to make is,
provision is made for the voluntary
declaration of wealth, and the provi-
sion is that if the declaration of wealth
is shorter than 90 per cent of the in-
come as actually assessed, then that
would attract penalty. The only obe
seravtion that I wish to make in this
connection is that this penalty should
be levied or collected after the appe-
llate stage and not earlier, because
frequently, the income-tax officers
make very much larger assessment at
first and then later on the amount is-
reduced in appeal.

Shri D. D. Pari:
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In regard to taxation,
scheme of things as they emerge
from the budget is that that part of
the corporate sector which is engaged
in industrial production of national
tmportance which have been specified
in the Bill will be able to plough back
more money into the business as dis-
tinct from being able to distribute it
to as dividend. They will certainly
mot be able to distribute any more to
the sharcholders but will be able to
plough more money into the produc-
tive effort. It is a very welcome thing.
It is a wrong impression that the cor-
porate sector as a whole hag been
given relief. The only point which we
must realise is that it is going to pay
between Rs. 10 crores and Rs. 15 cro-
yes more than last year. Nevertheless,
the rationalisation is a step in the
right direction. 23A companies have
been exempted from distributing divi-
dend as laid down in the old Act so
that they should be able to plough
back more into productive effort.
But, on the other hand, this has been
set off by an increase in direct tax,
besides, the tax on dividends, so that
what hag been given by ane hand has
been taken away by the other.

My sugpgestions are twp in this re-
gard: classify all companies whose
production adds to the strengthening
of the nation’s economy as companies
in which the public is substantially in-
terested. The classification should at-
tach to the product that they make
rather than to the sharehnlders’ rogis-
ter, apart from private ¢ mnanies.
Also, a certain minimum dividend
should be recognised as the cost of
money and the seven one and a half
per cent tax should exempt the basie
level.

I then maek one observation in re-

ard to the surtax and that is, the de-

ciencies under the Act should be car-
ried forward from one year to the
ather ang also that the deficiencies
created by the old super-profits tax
should be aliowable before the surtax
iy levied.
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As my time is short, the other brief
observation that I wish to make is this;
a great deal has been said sbout
foreign participatiom in the equity
capital of the Indian companies.
There has been a lot of controversy in
the press; some statements have been
made and some contradictions have
also come in. I would like the Fin-
ance Minister to make a clear and un-
equivocal statement in regard to the
policy of the Government in this res-
pect. In any case, 1 believe that
equity participation on a majority
basis should not be allowed to any
non-Indian national.

4100

I will now wind up by saying that
the most serious threat to our economy
is the imbalance in the prices. There
is no point in talking about the take-
off stage in the economy or of the self-
generating stage being reached as long
as this imbalance is not removed.

Shrimati Yashoda Reddy (Kurnool):
Mr. Deputy-Speaker, Sir, it is neither
an easy nor an enviable job to he a
Finance Minister and thi: year, parti-
cularly, T must say that the Finance
Minister had a very hard task and a
very uphill one too. He not only had
to extricate the couniry’s economy
from the morass into which it had fal-
len but also to let it get going at an
accelerated, pace so as to recover lost
time. I must also say that in spite of
al] the arguments put forward by so
many hon. Members to the contrary,
he tried to meet the ideological pres-
sure within the party to start a process
of reducing the disparities in wealth,
income and social justice.

May I say that taxation is not only
to produce the money for current ex-
penditure but also must be geared,—
the economy must be geared—to the
paramount duty of producing more
and promoting growth. To this twin
objective, the Finance Minister hag
tried to focus his atfention, and to
quote his own words:

“Taxation has to be used as a
sensitive and multi-purpose tool
to encourage production, to keep
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a measure of restraint on rising
levels of consumption, to ensure
that people get the fruit of their
labour, to induce savings and to
prevent profiteering so that the
pherent ills of gcarcity economy
fre not multiplied.”

No thinking or reasonable person will
have any grudge against such princi-
ples. No doubt there may be some
people who will not even appreciate
-him for these things, but I do congra-
tulate him wholehcartedly on his bo)d
and encouraging lead with regard to
economic policy.

1 must sav that the Finance Minister
has courzgeously discarded the shib-
boleths of meddlesome controls,
shortsighted pleas for indiscriminate
nationalisation every now and then,
irrespective of efficiency, administra-
tion and profitability. He has adopted
measures to prevent corruption and
blackmarketing and to deal firmly
with blackmarketers and profiteers. 1
must also welcome his stringent
measures by which he wants to deal
with the tax-evader. Though I may
comment on it later if T have time, I
must say that I must congratulate him
for saying that he is going to have a
Commission to look into the mono-
polies.

I would like to say a few words
about the question of taxation before
I deal with the major effects of plan-
ning and their policies, during the past
15 years and more of freedom of the
country. Coming to the specific pro-
posa's, I would like to say one word,
knowing fully well that his task has
been made much easier by too much
of taxation last year by the former
Finance Minister, Shri Morarji Desai,
the Finance Minister has turned his
special attention to simplification and
rationalisation. Though he has abolish-
ed excise duty on certain itemg of
minor consequence, and has simplified
the tax structure on items of major
{mportance. 1 do not understand why
he has abolished the duty on gramo-
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phone records. 1f he had abolished
the duty on kerosene or matches, itemg
which have a direct bearing on daily
life, that would have been some
direct relief and would have been
much better than the gbolition of tax
on gramophone records. I do not
know whether he wanted to give some
relief to some people like me who are
always fond of gramophone records; 1
do not know of any other reason.

Then ther: is another thing. Why
should there be this reduction from
150 per cent to 60 per cent in respect
of the tax on motor cars which only
multi-millionaires use as a luxury, and
in respect of which large amounts of
black moncy are utilised? I do not
understand the justification for this.
(Interruption).

Then let me say one or two thingg
about the corporate sector. We have
been saying that he has been very
generous as far as the corporate sectog
is concerned. We have been preach-
ing socialism and the socialist objec-
tives, but suddenly he has been very
favourable to the private sector. Buj
one thing I would like to say. If hig
reasons are that his only aim is
to increase production, that it is thg
sole purpose of inducing people to
produce more, and then to see that
whatever has been produced should
go back into the national excheques,
that is. to productive efforts, I wild
support him. We are after all wedded
to a mixed economy and we want to
encourage both the fields, public and
the private sectors. The hon. Mem-
bers opposite and so many other
Membors also sometimes have a wrong
impression or meaning about socia)-
ism—public wversus private sector—
and so on. I want to ask them, in a
developing economy, when we are in
imminent danger frgm the neighbour-
ing countries, how can any sector be
ignored or deficit financing be largely
indu'ged into. That is why the Finance
Minister has teken o these measures.
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I am pot of the same opinion as
Shri H. N. Mukerjee’'s. He said that
this budget has “burst the bubble of
Bhuvaneswar socialism.” Certainly
not. My understanding of socialism is
different. In the present day context,
we should not have a water-tight
compartment betwe:n private and the
public sector. We should try to make
the best of both the sectors for public
bencfit. I know sume of my hon.
friends, especially from the communist
side, hate capitalism.

15.00 hrs.

What is capitalism, 1 would like to
ask. Economists say it is a relative
word. The communist countries have
a1 inherent hatred to capitalists and
itoyv would not even hesitate to kill
the goose that lays golden eggs. What
we have been trying to do is not to
kill the goose that iays golden eggs,
but we are trying to see that the
golden epg is used for the purpose of
development of our country. Some of
my commanist friends say this is not
socialism. The system which they
want is not socialism, but communism.
What our hon. Finance Minister is
trviiz to do is to succeed in behead-
ing capitalism and establishing socia-
lism without the danger of getting
into communism. That is all I want to
#ay about the corporate sector., For
that specific purpose, I will support
him as far as the concession he has
given in regard to super-tax, etc. is
concerned.

Th: Finance Minister has also
brought an imaginative approach to
the problem of personal taxation,
especially by the abolition of the com-
pulsory deposit scheme, reducing the
income-tax at the lower and middle
levels, though not sufficient'y to satis-
fy his own objective of rewarding
initiative and hard work. I would
specially congratulate him for the
rebate on super-tax, insurance and
provident fund for the professional
and salaried income groups. This
.ghows that the Finance Minister
.appreciates the importance of incen-
‘tives to the professional and salaried
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classes, who have been hitherto
ignored.

The sharp increase in estate duty
is only a move towards socialism. We
a'l agree that unearned income inhe-
rited by people without any hard
work has to be taxed heavily without
any mercy. Mr. Morarka jocularly
said that when we live, we have to
pay; when we die, we have to pay.
Maybe we will have to do that if we
want socialism and social justice. But
let not this attempt be defeated by
partitions, benami transfers and other
devices which were adopted when we
introduced land reforms.

The Finance Biil has very salutary
provisions dealing with tax evaders,
particularly the abolition of the pro-
visions prohibiting the disclosures of
information relating to assessment of
income-tax, estate duty, wealth tax
ete. Mr. Morarka was p'eading that it
may cause some harassment to good

people. Certainly, every law causes
some harassment to good people.
But drastic provisions  relating

to concea'menit of income and
punishment for fa'se statements and
assumption of power for search and
seizure are quite justified under the
present conditions, because of the
number of tax-evaders and the num-
b-r of people who are doing great in-
justice to the Government and to the
people in general. We may consider
murderers are criminals. But a mur-
derer commits =in against one man.
But tax-evaders are killing the com-
munity, the society and the nation.
They are greater traitors and any law
is not too harsh enough for them at
present.

One thing which the Finance Minis-
ter should check is this. As far as the
administration is concerned, there
have been many criticisms, but the
most important criticisms are delay and
red-tapism and waste. Indian plan-
ning by far has been very good, but
the implementation has been hopeless
and it has failed. Delay and red-
tapism have become a headache. These
bhave proved g stumbling block at
every place. About corruption, my
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friends are talking. Our Prime Minis-
ter sometimes says there is no cor-
ruption and India is far ahead com-
pared to other countries in this res-
pect. But sometimes when he is in an
understanding mood he says there is
corruption, though it is much exagge-
rated. Maybe we exaggerate it, but
we should not forget there ig corrup-
tion.

“There are many kinds of cor-
ruption, said Mr. Nehru. The
open acceptance of bribes is per-
haps the least important . ..
There are other formg of corrup-
tion which eat into the moral
vitals of our nation. They are
rampant in all circles; practically
no one is free from them. Nepo-
tism, favouritism clanishness, pro-
vincialism—these are corrupt prac-
tices.”

Which of our publicmen can honestly
say that he is completely free from
these vices? This is what is happen-
ing. When I supported Mr. Kamath
in regard to the disclosure of assets,
I was only saying this. When we
Congressmen, have the privilege to
ru'e the country, it is our obligation
to be above suspicion.

About declaring assets, the other
day Mr. T. T. Krishnamachari reply-
ing to the debate, said that it was
practically impossible; legally it is not
possible; no Parliament has had it; it
is not a parliamentary practice to
deciare the assets of the Ministers to
the public and only sanyasins could do
that. Some such thing he said; I can-
not quote him exactly. But I say
every Congressman must surrender
the privacy of his private life and
daily account. He has fo do this, not
because it is good jurisprudence, but
because he elaims {o govern and guide
the nation, and to that privilege must
be atiach:d this liability. So, if we
claim our privileges, we should also
be sure about our liabi'ities and moral

principles.
In spite of its tall claims and pious

platitudes, what has our Government
done to the common man? Maybe
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there is artificial prosperity. Maybe
we have increased the industrial seo-
tor; maybe we have succeeded im
building better palaces. But as far as
the common man in the rural side is
concerned, is he getting the five essen-
tial things of life, namely, food, cloth=
ing, shelter, education and medicine?
Are they given to him free or even at
reasonable price? These are the fun—
damental things which should be
provided by any Government—monar-
chy or diarchy, dictatorship or demo-
cracy, socialist pattern or communist
pattern. 1 am not bothered aboul
private and public sectors. As long
as we are not able to give them food
at minimum price, cloth at minimum
price and medicine and education frem,
I do not think we have fulfilled our
fundamental policies. In Egypt—I
speak subject to correction—they havg
shops where food is available to the
common man at the cheapest rates
There are shops providing ecloth at
cheapest rates. There the Government
has controlled the housing system im
such a way that for a nominal
value, people are able to get houses
Maybe the wealthier class may go to
other places to-get better food by
paying higher cost. But they have
provided these basic things of life o
the common man cheaply. They are
getting them direct from the producer,
giving him extra price and sell them
at a subsidigsed price to the consumer.
The State has acted in such a wov
that it does not hurt the consumer cr
the producer. Why not our Govern-
ment do it? If I had more time,
I wou'd explain it. If Government
uses its own imaginatlon—it has got
s0 many people at its command—n
can certainly do it.

The wealth of a State consists not
in great treasures, solid walls, fale
pa'aces, weapons and armour: but, the
best and nohlect wealth of ~ State
and its truest safety is its citizen, the
man, and the man has to be consi-
dcred.

About the food problem, 1 wil
elaborate it if I get time during the
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‘discussiofl ori  the Mood Ministry's
_demands. India is supposed to be &n
dgticultural couritry. The whole dan-
ger is the mistaken priorities betw.en
food and agricuituré. There has been
_false transposition of priorities bet-
.ween food and agriculture. The very
name by which the Ministry is called
—Food and Agriculture Ministry—is
innocently indicative of the mistaken
priorities. We have been so long
thinking and planning about food. the
. distribution aspect: but, the production
"4spect has not been given thought.
oAgriculture and the agriculturist have
“been pushed into the background. A
great deal of time has been lavisned
on devising controls, cordons, procure-
-ment operations and the rest. [t 1s
wrong to suggest that none of this was
“nocessary or useful. But the problem
did not disappear. How to solve the
.problem of production is the question
I sincerely request the Government
, that our agricultural production should
. attain a level of productivity which
“ivsures it against all vagaries of
"monsoon. No good purpose is served
if the administration gets itself borged
down by food controls.—it must focus
_its attention on production—nor is its
, continued dependence on PL.480 poing
to solve the problem.

' Ultimately, Sir. T would like to sav.
in spite of a'l this. T would like tn
support the budg~t proposals present-
ed by the Finance Minister.

Shri Manoharan (Madras South):
- Mr. Deputy-Speaker, Sir, I rise to
-«peak on behalf of my party on the
oudget that has been presented by our
hon, Finanes Minister, Shri T. T.
Krishnamachari. I think this 15 &
pe-uliar budget. Tt has created reac-
tions inside the House as well as
outside. The reoctions are varying
and at times contradictory. To illus-
trate my point, I can take the resction
of Shri Raghunath Singh, the Secretary
of the Congress Parliamentary Party.
He has said: “The budget is neither
leftist nor rightist, but it is centralist.”
T think a responsible Secretary Ilike
“hri Raghunath Singh does not want
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the Finance Minkter to be dragged
either left or right, but he watits to
fix him at the centre. Probably he
may be thinking that that is the only
safe and sure place for the Finanece
Mirtister to dwell. Another promil-
nent Member from the ruling party,
my estéemed friend Shri Morarkh,
said: "It is a purposeful budget”. I
am convinced every budget has got its
own purpose. But subsequently he
said: “What Morarji has done has been
undone by T.T.K.” It might be true.
Another comment came from—a flery
comment indeed—another Congress
Member from Madhya Pradesh who
said: “It is a funeral for socialism™.
Yet another Member, the most sobre-
minded man of the ruling party, Shrt
Khadilkar, said: “It is a clear depar-
ture from the bureaucratic socialism,
the resolution passed at the Bhuvan-
eswar Conference”,
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But I think the budget invariably
reflects the mind of the author. If so,
I think it is not a straightforward
budget, because if we analyse the
mind of the ruling party, we find that
the much heard of talk about socialism
is nothing but an empty talk. I want
to iilustrate that. In 1954, I think, if
my mcmory is correct, at Avadi in the
Madras State, the Congress confused
thinking brought out a child, what is
call:d socialist pattern of society. Of
course, very many people immediately
doubted the survival of the child
hecause the duty to cradle and lullaby
the child was given to no other per-
son than Vadavadimangalam Thyaga-
raja Mudaliar, who is a landed aristo-
crat having thousands and thousands
of acres of land. Ever since Avadi
the ruling party has journeyed ten
vears to reach Bhuvaneswar where
the second child was born and that
was christened as “democratic social-
ism"”. 1 doubt very much about the
survival of the child because the res-
ponsibility to cradle the child was
given to no other person than Shri
Patnaik, the Orissa Chief Minister
who is a multi-millionaire. Naturally,
therefore, the citizens of this coumtry
have got every doubt and they have
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got a right to question the bona fides
as well as the interest of the ruling
party so far as their so-cdlled profes-
slonal talk about socialistn and soéfal-
istic sobiety is coticerried.

Bir, in the Constitution the basic
policies are set forth as the directive
principles of State policy. Among
those principles we find:

“The State shall, in particular,
direct its policy towards
securing—

(a) that the citizens, men and
women equally, have the right to
an adequate means of livelihood;

(b) that the ownership and
control of the materlal resources
of the community are so distribut-
ed as best to subserve the com-
mon good;

(c) that the operation of the
economic system does not result
in the concentration of wealth
and means of production to the
common detriment;"”

These are the directive principles of

State policy, I hope the House is
aware of the fact that the
very same principles have been

adopted by this House in 1954 and
thercby they have assured the coun-
try that they want to create a society
based on sorvial justice, equity and
fairplay offering equal opportunitv to
all the citizens of the country. Per-
mit me to doubt again the nobility of
thought or the honesty of purpose or
the earnestness of conviction of the
ruling party, because if we analyse
the tax structure we can find that the
ruling party has not implemented
anything in the way of creating or
building a socialistic state of society.

Our Finance Minister in his spcech
has very rightly pointed out that the
ax structure itself, which has grown
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in a soméwhat hapharard marnfées,
needs a closef look and in this tash
one has to rememmber that direct taxws
provideé the mesns through flsc 16§
change in the hature and directioh
of society towards the goal of remows
ing inequélities in incothe distribi~
tion.” That is what the Finanée
Mihister said while predenting the
Budget, He said that the Goveffi=
mernit want to resort more and mofé
to direct taxes which is tonsidered
to bé one¢ of the best insttuments fof
achieving the sotialist pattern of
society.

My hon. friend, Shri Gopalan, while
he was analysing the budget said:
“It is a clever budget, but danger-
ous”. Then the hon. Member oppo-
site, Shri Ravindra Varma could net
tolerate Shri Gopalan calling the
Finance Minister as clever because
a clever budget can be had only from
a clever Finance Minister. It is,
therefore, dangerous, I want to ex-
plain this aspect of the issue, 1 want
to analyse the tax structure from
1948-49 to 1962-63 and show how the
Government of India have resorted to
taxation. I am giving these statistics
to the House from the estimates of
national income published by the Cen-
tral Statistical Organisation, The net
revenue that accrued to the Govern-
ment of India in the field of direct
taxes in 1948-49 was to the tune of
Rs. 239 crores whereas in 19G2-63 the
Government was able to get Rs. 484
crores, By way of indirect taxes in
1048-49 the Government of India got
Rs. 362 crores whereas in 1962-63 the
Government got Rs. 1,334 crores. 1
want to analyse it still further. Tak-
ing the percentage, the revenue from
direct taxeg in 1948-49 was 344 per
cent and in 1962-63 it came down to
24:2 per cent, whereas in the field of
indirect taxes it was 522 per cent In
1948-49 and it went up to 66.8 per
cent in 1962-63. I want to say, basing
on the very philosophical contempla-
tion of the Finance Minister that the
tax structure has grown in a some-
what haphazard manner, it needs a
closer look and in this task one has
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to remember that diretct taxes pro-
vide the means through fisc for change
in the nature and direction of society
towards the goal of removing in-
equalities in income distribution.
From 1934 to 1964, about ten years.
I think it is very clear from this table
that the Government of India have
resorted more to indirect taxes than
direct taxes. I want to know whe-
ther the ruling party is very sincere
to the ideology which it has profess-
ed and is still professing, called the
socialistic society as its goal, If so,
from 1954 to 1964 what measures have
the Government of India taken, what
Bills the Government have piloted
and what schemes the Government
have formulated to create a society
which is called the socialist society
according to the ruling party?
Therefore, I do not want any clever-
ness or astuteness in framing the
budget; on the contrary, I want to
see that in formulating the budget
gincerity of purpose, honesty and
earnestness of conviction are there.
Unfortunately, I am thoroughly dis-
appointed with the budget presented
by the Finance Minister because these
are all nicer qualities and nobler
sentiments which are conspicuous by
their absence,

Then, as we all know, the people of
this country have been terribly fleec-
ed by the previous Finance Ministers;
the credit should specially go to the
previous Finance  Minister, Shri
Morarji Desai, who has fleeced the
people to the maximum extent possi-
ble. Indirect taxes have been im-
posed on the people of this country
&nd the back of the country has been
broken down and the taxable capa-
city of the people has been reduced to
the point of saturation. In this con-
text, the Finance Minister, Shri T. T,
Krishnamachari, has come forward
with a budget which he claims is a
socialist budget.

There is yet another thing. Our
Finance Minister has very empnati-
cally and confidently stated the steps
that he will take. Yet, in the field
af agricultural production, the Finance
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Minister himself admitted there is a
steady fall, for he says:
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“Essentially, the rising trend in
prices is explained by the inade-
quate rate of growth in agricul-
ture. After increasing by 12
per cent in 1961-62, agricultural
production declined by 3.3 per
cent in 1962-63."

1 want to draw the attention of the
House to this one step forward and
three steps backward policy and say
that such a policy in a vital gector of
our economy like agriculture is high-
ly dangerous and detrimental to the
further growth and security of this
country. Yet, in another way, the
Finance Minister himself admitted it
when he was not either the Finance
Minister or Minister for Economic and
Defence Co-ordination. He said:

*....that the whole fiscal policy
followed by the Government of
India has lessened the value of
the rupee which is going down,
that 95 per cent of the people are
on a marginal or sub-marginal
level of subsistence and that more
money is getting concentrated in
the hands of a few

This i3 what the present Finance
Minister said some months ago be-
fore he became the Finance Minister.

Another statistics which I want to
give to the House is from the National
Sample Survey, Agricultural Labour
Enquiry, which says:

*27 million people have work
for one hour a day, 20 million
people have work for two hours
a day and 45 million people have
work for four hours a day. At
other times they have no work
at all.”

Whatever Shri Malaviya might have
stated in his speech today morning,
this is the position of the agricuitural
sector, the small man of the country,
the pcasant,  While inaugurating
the  Ludhiana University the
Prime  Minister has  correctly
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pointed out how the Government of
India has progressed in the fleld of
agriculture. I have quoted this in
this House some time back but, for
the benefit of the House, I want to
quote it egein. This is what the
Prime Minister had to say:

“I often hang my head in shame
when I think a nation with 70
per cent of its population engaged
in agricultural production depends
on foreign countries for its food
requirements, The nation’s fail-
ure to establish self-sufficiency in
food even after 15 years of inde-
pendence disturbs my mind more
than the Chinese aggression.”

In spite of Dr. Ram Subhag Singh, in
spite of my hon. friend, Shri Thomas,
this is what our Prime Minister said.
The food problem of the country
could not be solved and the peasan-
try is in uttar penury and poverty,
the majority of the people have no
work, the purchasing power is con-
siderably low, which is coming down
and down, the unemployment problem
is becoming serious and, finally, the
people of this country are groaning
under the burden of heavy indirect
taxes.

No doubt, the Finance Minisler has
given some relief in this budget, In
the place of the Compulsory Deposit
Scheme, he has brought in the Annu-
ity Deposit Scheme. It is a welcome
feature of the budzet, yet it has a
thorn to prick. I have received so
many telegrams from all over the
country, requesting the retrospective
removal of the Compulsory Deposit
Scheme. Ag the Finance Minister is
a practical and sympathetic man
who is prepared to repiace CDS, I
hope he will consider this matter and
try to sce that people belonging to the
lower strata as well as middle income
group are not forced 1o pay for a
schome - which  has  already been
serapped.  If the ‘nterpretation of
the spokesman of the Finance Minis-
try, which I consider is callous, is
going to be implemented, T think
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there is no justification or logic be-
hind scrapping CDS. Once CDS is.
scrapped, it is scrapped for ever: it
is dead, So, it should not have any
past or future, so far as this proposal
is concerned. I hope the Finance
Minister will use or exercise his
powers in a sympathetic way and see
to it that it is altogether removed,
thereby giving some relief to the
lower and middle income brackets.

Coming to the per capila income, as
we all know, the per capita income in
India is very low, appallingly low, In
the United States the per capita in-
come is Rs, 10,000 and in the UK it is
Rs. 8,000 whereas in our country it is
Rs, 2947. Of course, the Finance
Minister may immediately say that
our country is having a developing
economy or our economy is under-
developed or something of that
nature, yet, all the same, I want
the House to remember that while in
USA it is Rs. 10,000 and in UK
Rs. 8,000 and Rs. 5,000 or Rs. 4,000 in
other countries, in India it is only
Rs. 2947. It is an oceanic difference
and unless it is made up I doubt very
much whether we could prevent our
country from a catastrophe,

Another problem is the value of the
rupee. I have already said what Shri
T. T. Krishnamachari mentioned about
the Government of India lessening
the value of the rupec, with

“95 per cent of the people on
marginal or submarginal exist-
ence”

This is what he said before he be-
came the Finance Minister, An in-
ternational currency commentator,
Mr. Pick, has issued a threat regard-
inz the position of the Indian cur-
rency by saying that Indian currency
is very very sick. I hope the Finance
Minister will consider that aspect
also.

Then I want to refer to the pro-
blem of tax evasion. The Finance
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Minister has provided some checks or
deterfents so that the tax evaders cafi
Be ecaught. I think the Finance
Misiister 18 inspired by the ideal of
Kaldor, who has given some sugges-
Hons in the field of tax evasion, 1
tequest the Financeé Minister to con-
sider them,

The welcome features of the budget
are the introduction or increase of
expenditure tax, gift tax and estate
duty and the scrapping of CDS. Of
eourse, we welcome these features.

1530 hrs.

[Sarr TRHIRUMALA Rao i1 the Chair]

I request the hon. Finance Minis-
ter to consider this also because there
are people who arc geliberately cheat-
ing the country in the fieid of busi-
ness. They are keeping three or
four books with the determination to
cheat the Government of the day
also. Regarding these people Kaidor
said: '

“1 very much doubi whether
the policy of ‘sofiness’ is of much
avail or whether, on the con-
trary, it tends to increase the
scope of evasion."

He has suggested this and I think the
hon, Finance Minister will look into
that,

In the United States of America, he
has said, the situation is different.
He said:

“Very different is the situation
in the USA where the taxpayer
is left to assess himself to tax
but if he is discovered having
concealed income, he can be
charged to an enormous penalty
(amounting to between 10 to 20
times the tax! escaped) and is
frequently dragged before Lhe
courts in a trial attracting a
great deal of publicity and end-
ing in long terms of imprison-
ment.”

He has given some illustrations also,
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“Before the last War, no lesset
Personalities than the Vice-
president of ene of the bigdgest
New York banks (The Natiohal
City Bank) and the Chairman of
the New York Stock Exthange
were prosecuted for income tax
evasion in trials attracting news-
papet headlities for weeks bn end;
and only a few months ago the
Head Porter of the Waldorf
Astotia Hotel ih New York was
draggéd before the court fot hav-
ing declared tips amounting to
$33,000 in his income tax re-
turns ovet a five yeaf period,
whereas his bank account dis-
closed that he made over $ 60,000
in tips. No case of this type has
ever been brought before the
criminal courts either in Britaln
or in India.”
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He says:

“I feel quite certain that very
heavy penalties and prosecution
with a great deal of publicity Is
an  infinitely more effective
method of dealing with tax
evasion than the policy of deli-
berate leniency and avoidance of
public disclosure followed in....
India "

This is what Kaldor has suggested. I
think, the hon. Finance Minister will
pay some heed to it and focus his
attention on it and see that tax eva-
sion is immediately stopped.

According to Kaldor Rs. 300 crores
are in the field of evasion. What
have the Government of India done
to collect that amount, nobody knows,
That is why we, the Members of Par-
liament, either in the Opposition or in
the ruling Party, are forced to dombt
the bona fides of the Government of
India. They are shouting slogans,
Shibboleths aplenty, from the house-
tops for a socialistic society and say-
ing that socialistic society is our goal,
dream and everything. I am sorry
to say that it still remains a dream
and there is no step so far taken
either by the hon. Finance Minister or
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by any hon. Minister of this Cabinet
dr the Government of India to make
soctalistic society a reality. I hope,
@t least the hdn_ Finance Minister,
having heard some condemnations,
persudsions and some praiseworthy
remarks, will consider this matter
#yrpathetically and see that it is done.

There is a talk about this Budget
that the hon. Finance Minister did not
impose any indirect taxes. For that
my reply is that the hon. Finance
Minister cannot do so, Why can he
not do so? He cannot do so in the
sense that there is no scope for in-
direct taxes at all, For that he
should thank his predecessor, Shri
Morarji Desai, because he imposed
all the indirect taxes possible and has
seen that the back of the country is
- thoroughly broken. Now Shri T. T.
Krishnamachari has a high road to
walk wupon. Thercfore, Shri T. T.
Krishnamachari cannot imposc in-
direct taxes, A sound Budget, spe-
cially which concerns a socialistic
society, should, I think, reflect more
of a provision for direct taxe; and a
revision in the field of indirect taxes.
How far the hon. Finance Minister,
Shri T. T, Krishnamachari, has suc-
ceeded in that is my question. He
has removed the excise duty on
gramophone records, gases or some-
thing, which he has said, have given
relief to the people. T doubt very
much whether the pcople are going
to appreciate that. Why could they
not fact the spiralling of the prices?
Every time this Budget is particular-
ly silent so far as the spiral of prices
is concerned, I do not know why
the hon. Minister is keeping quiet.
1 do not know why the Government
of India is keeping quiet or snoring.
Unless the rise in prices is stopped,
I doubt very much whether the dec-
lared policy of the ®Government of
India to create a socialistic society
can be a reality in future. There-
fore I request the hon. Finance Minis-
‘ter to consider that aspect also,

I request the hon. Finance Minister
-to consider another thing also. He
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kas said that a commiission to iNquire
into monopoly will be there.  As
some hor., Members have said, the
intention of thg hon, Finance Minie-
ter might be good but my doubt is
about the implementation of the
scheme because we have already got
S0 ‘many commissions to inquire into
s0 many problefhg and matters and
what happens finally and ultimately
is that nothing happens. Therefore if
Shri T. T. Krishnamachari is sincere
and honest in his purpose, I will
request him to do something concrete
immediately without fail arid without
any reservation. I think, he wi]l do
that.

I think, he is very silent about how
the black money or the unaccount-
able money can be brought to book.
will be taken. He has taken so many
measures already and the net result
is that there are Rs. 300 crores by
way of income tax evasion. Here also
Kaldor suggested one method and, I
think, Shri T. T. Krishnamachari can
consider it, namely,—

“In the case of cash, the risk
is that the Government might
call in the existing note  issue
and replace it with a new issue
(as happened in 1946), in which
case the cash hoarding will have
to be disclosed; or failing dis-
close, it will become valuless or
else can oniy be sold to other
persons for purposes of encash-
ment with difficulty or at a con-
siderable discount.”

If there is any possibility, I suggeast
to the hon Finance Minister to see
that the existing currencies are with-
drawn and thereby all the  black
monty and unaccountable money
which is buried deep somewhere will
automatically come out. I do not
know whether the suggestion can be
digestible to the hon. Finance Minis-
ter or his Ministry or to the Govern-
ment: but our Finance Minister
depends purely on Kaldor for his
tax proposals and that “is why I
suggest this also.
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Finally, I think. the hon. Finance

Minister being a concealed capitalist

could not provide a very good socia-

list Budget. I do not want to cheat
myself and thereby I do not want to
cheat the House and the country by
saying that the hon. Finance Minis-
ter is a pucca socialist. I doubt very

much. Because he is a concealed
capitalist. ...

Shri Vasudevan Nair (Ambala-
puzha): Concealed?

Shri Manoharan: Yes, concealed

capitalist. He is a concealed capita-
list from whom, I think, this is the
only Budget we could think of With-
in that limit I request the hon
Finance Minister to consider all this
and do some justice to the country
and thereby to do enough justice to
the so-called resolution that has been
passed in the Bhubaneswar Congress,
that is, democratic socialism, and see
that the country is infused with
courage and confidence about the
Governtment of the day,

Shrimatj Tarkeshwari Sinha: Mr.
Chairman, Sir, I am intervening in
this debate fully realising my respon-
sibilities to the House and also the
earnestness of the pointg that have
been raised. 1 would not venture to
answer ail the points which have
been raised because the hon. Finance
Minister himself, when he will have
the opportunity of winding up the
debate, will reply, to those points but I
will try 'my best to reply to some of
the points regarding taxation and
saving which have been raised.

It is not easy for me to concentrate
on the arguments when I see the
maz: of many arguments in front of
mgz. When 1 go from one argument
to another from the same party or
between two hon. Mombers of diffe-
rent parties, I find that there is a lot
of contradiction in their own ana-
lysis of the problem. Some hon.
Members have simultaneous'y spoken
with two voices. Op the one hand,
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they have said that there -ghould be
a definite high rate of economic
growth and that they have not been
very much satisfied with the present
ratio and tempo of economic growth.
In the latter part of their arguments,
they immediately venture to say that
any measures which are likely to
help in increasing he tempo of eco-
nomic growth should not be taken
up, like, increage in taxation. The
Finance Minister has tried his best
to see that the hardship is caused as
less as possible. But that is not
with the intention of undermining the
problem of hardship which is being
faced by the country. There are
problems and there wre hardships
also which are being faced by the
countrymen. The problems are quite
complicated. I think, more than all
of us, he is realising it more because
he is facing it every day and every
hour of his life as he has to find some
solution to the problem. Therefore,
I do not think the hon, Members
have to make him realise that the
problems are serious. But I do not
understand why  these problems
should overwhelm us. It does not
provide any solution when wg are
ourse.ves overwhelmed with the pro-
blems. The problems are many. But
those problems are the problems
which we have to overcome by
various means that we are adopting.
Some argue that the level of direct
taxation should not be raised and
some others argue that the level of
indirect taxation should not be raised
and that it should be reduced. 1 am
really not able to see how the best
solution can come between these two
views which are making us feel apart
and also taking the arguments apart.
The hon. Members, with all the
seriousness that they have shown to-
wards this problem, have still not
acetpled this Budget with the amnun!
of und:-rstanding that they should
have shown to the limitations and the
problems facing this Budget itself.
Therefore, T would in my own hum-
ble way like to submit before the
House the proposals as they have come
and what has been the significance of
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those proposals which have beén
brought forward before the House in
the present Budget.

Now, take 1i1‘a system of corporate
tax. Thy corporate tax has been
criticised by Mr, Masani and some
others as to why the industries have
been discriminated, as to why the
industries have been selected {for
giving a little special treatment or a
little concessional treatment to those
industries. But the hon. Member
himself, as a student of economics,
should rcalise that in a planned eco-
nomy prior.tieg are as important as
the pan itself. The sense of propor-
tion should be there to fix up what
are the objects which really should
enmmangd our priority attention and
priority effort. That is exactly why
the Finance Minister has taken this
init'ative in providing a base for
selectivity in the approach towards
taxation. I could not understand Mr.
Masani's argument when he ques-
tioned the need for this selectivity
when he himself says that we require
a very sound investment base for the
further prosperity of our country.
Then I ask; How the sound base is to
be built up without those basic indus-
iries which are necessary veins of
this economic body of our mnation?
Unless and until we provide strength
to them to grow, to prosper, we can-
not build up a powerful base with
weak economic growth. He does not
realise that this Budget has been con-
geious of those industries which are
labour intensive. We have a pro-
blem of labour wlso. We cannot
rationalise to a certain extent because
we just cannot afford to have unem-
nloyment. Therefore, sometimes we
allow the industries to -function in
an outdated manner and ullow the
industries to function in a primitive
stage because we just cannot mllow
the problem of unemployment to
grow, a new problem to be created.
The Government's policy has been to-
wards that end wand the present
Budget has given an indication of
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that and that the selection hag been
made on the basis af important
industries as well as the labour
intensive industries. = The Budget
provides for exempion of unsized
yarn in hanks from the increase in
special excise duty since such yarn is
primarily used for the decentralised
and the labour inténsive sector. But
once wmgain, may I repeat that the
growth of basic industries, such as,
steel, aluminium, [fertilisers and
industrial machinery, is vital to the
economic growth and we cannot prog-
réss on the basis of an import of
capital equipment and basic raw
materials in ever-increasing quanti-
ties. That is also being criticised as
to why should we go on accumulat-
ing loans and why should we go on
increasing our imports. We do not
really want to burden our economy
further and yet at the same time the
argument comes that the industries
should not be built up or gearéd up
in the sense that these basic indus-
tries which are going to provide the
nerve céntre of all the other indus-
ries should not be really encouraged.
1 do not understand this argument.
We shall certainly need to step up our
exports and alsp our imports. There-
fore, in order to build up a good ex-
port orienied economy, we have to
provide strength to these basic indus-
tries which produre vita! material for
our economy and also the facilities
have to be provided for exports. We
must also ‘realise that the share of
imports in our national economy and
investment must be a declining one
if we are to achieve really an ade-
quate healthy rate of progress. There-
fore, the production of basic things
and material should find encourage-
ment and it is good that the Finance
Minister has seen the propriety and
the importance of this problem and
he has chosen this opportunity of
giving this kind of selective conces-
sional treatment to those basic indus-
tries so far ug the corporate taxation
is concerned. Why should what the
Budget proposeg really give the heart=
burn to Mr. Masani? I do not under-
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stand iit. The Budget |proposes a
reduction’in the rate of corporate tax
from 50 per cent to 45 per cent and
therg will also be @u reduction of 20
per cent in the Surtax. It will cer-
tainly raise the profitability of the
basic industries and the profit of
those basic industries will again go
rightly to the savings and the invest-
ment into those sectors that are of
the higher priority to the sound eco-
nomy of the country. What is wrong
in that? If the Budget has provided
for a commendable purpose, the
Budget should alsg have beep com-
mended. But unfortunately even
some Members did not show that
generosity which they show to their
own arguments to the proposals that
have emanated from the Fimance
M nister. Mr. Masani was very
reluctant about the selectivity of the
industries. But I may also tell him
that the stimulus to general invest-
ment has also been provided and that
has not been only confined to the
priority industries, The replacement of
Super Profits Tax by surtax will help
the industries in general. The hon.
Members would recall that the
Super Profits Tax had been criticised
in the past on the ground that the
profit rate allowed before tax liabi-
lity was attracted und it was really
unduly low and that the rate of tax
on that was too high. That 1is the
reason why care has been taken to
see that in the present structure of
taxation a wider capital base has been
brought where the proposal is to levy
a lower rate of surtax, and certainly,
it is going to give relief to a larger
number of companies in various fields
of industries.

I am sure that hon. Members would
agree that given the large require-
ments of resources needed for defence
and development, the burden has to
be shared py the people generally,
more by the people who can pay and
less by the people who camnot pay.
That should be the equitable justifica-
tion for amy tax proposal. It is no use
pleadiag for a cause which does not
have that kind of cogepsy in itselt.
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We just cannot put the burden on ibg
common man instead of putting that
kind of burden on the people who
can afford to pay, such as industries,
business, persons of the high income
group etc. Therefore, I do not see
in these budget proposals any loss of
the capital base or gny discourage-
ment to investment in general,

The provision that the so-called
‘Section 23A’ companies should dis-
tribute o large part of their profits
in the past—my hon, friend knows it,
and, therefore, I need not explain n
--had hindered reinvestment by those
companies, and that is the reason
why this provision is proposed to
be replaced in regard to industrial
‘Section 23A° companies; the rate of
tax on the profits of these companies,
1s, howevcr, being raised from 50 per
cent to 60 per cent., ag they are owned
by a limited number of shareholders
who may be liable to a relatively
high rate of personal tax, The divi-
dend tax would, of course, also be
applied to dividend paymentg by these
companics. In the past, the expe-
ricire has been that the resources of
companies have been gometimes frii-
tred away in dividend distribution.
:nstead of being ploughed back fov
further expansion of investment, The
share of profit after tax, which 1=
reinvested is significantly less in our
country than in many other countries.
The fiscal concessions to promote
growth must, therefore, be balanced
by measures to check dividend in-
creases, and hence this proposal of
the dividend tax. I am sure the hon.
Member Shri M. R, Masani would
agree that the profits should not
really be frittered away in useless ex-
penditure and even in the private sec-
tor, profits should be ploughed back
for something constructive, something
useful and something for the better-
ment of the economy.

Shri Himatsingka (Godda): With-

out payment of a single pie ag djvi-
dend?

_ Shrimai Tarkeshwari fiaka: Who
ls saying that dividend will not goff
But & large proportion of dividend
will pot go, and, therefors, & certain
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amount of tax wil] be paid by the
seuple who would earn dividend,

Shri Himatsingka: Even the first
rupee of it will be taxed,

Shrimati Tarkeshwari Binha: I am
sure my hon, friend will agree—and
this will answer probably the criti-
cism of my hon, friend who is sitting
vrhind me—that in the case of com-
panies which have pursued and will
pursue sound financial policies, parti-
cularly in these fields of priorities,
the net effect of these measures will
be to increase the availability of re-
sources for their own expansion. My
hon, friend is associated with some
such companies, and, therefore, 1
think that he should know better.

8hri Himatsingka:
am saying it.

sorimati Tarkeshwari Sinha: I do
understund the desirability and  the
propriety of the lower income group
being given protection against the in-
crease in cost of living and that a
larger contribution has to be ex-
pected from the well-to-do. Compar-
ing the tax plus the compulsory
deposit rates of last year with the tax-
cum-annuily deposit rates proposed
in this budget, it will be seen that up
to an income of about Rs. 15000 a
year, the proposed rates are lower; for
higher incomes, there is no doubt a
substantial increase in the rates pro-
posed, and I am happy that the House

That is why 1

has welcomed generally this propo-
sal.
Another criticissm has been made

about the increase of gift tax and
estate duties. But the hon. Member
must accept this fact that inequalities
of wealth are more serious than the
inequalities of even income, and there
is all the more reason, therefore, to
see that a comprehensive scheme 1s
devised to reduce the inequality of
wealth. The ingreases in estate duty
and in the rate of gift tax are such
measyres as wil] really bridge the
gulf of the ratio between inegquality
of wealth and also income which is
earned and income which is unearn-
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ed. ] think that there is every justi-
acatign in the case of income which
1s unearned and which goes into &
pardcular hand that the person shoula
have a social liability to pay a higher
ratio of taxes on it.

‘Lne higher taxes on long-term capi
Lul gains also accruing to the rich will
secure to the exchequer part of the
.1ses In property value in recent yeais,
Who dves not know that property
values have risen tremendously? The
increase in value of property has
reached huge dimensions, and the pro-
party is passing from one generation
to another without any efforts being
made for it, and, therefure, there is
cvery justification and it is also equi-
iable that there should be higher rate
nof laxes on them, I think that that
15 a very good move. Even as a non-
cfficial, T would really have welcomed
this proposal.

I'ne rates of expenditure tax pro-
posed are no doubt modest but the
revival ot this tax is itself a part of
an overall strategy of inhibiting in-
creases in consumption of the well-
to-do. Time and again it hag been
mentioned also here that the people
with higher incomes are maintaining
a very high ratio of expenditure, All
kinds of things are bought and sold
in the market. Anything that comes
m the market is sold. Even costly
percolators, transisters and air-con-
ditioners ete, are sold easily, In fact,
what is not sold? And the highest
arice is being paid for those things.
When I go to the shop., what do I
find? Of course, nowadays, you do
not get those things. But once I had
gone to a shop and seen a tea per-
colator, a small pne, being offercd
for sale at Rs, 110, The next day,
when I went to the shop, I found that
the thing was not there because there
is money to buy even such a costly
thing. A thing which will cost ordi-
narily about Rs. 18 to Rs. 15 could be
sold, because it wag an 1mported
item, for as much as Rs 110. That
shows that there is that kind of waste-
ful expenditure in the higher income
groups. Therefore, in order to inhibit
this kind of increase in comsumption
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aund also increase in expenditure, the
expenditure tax has been brought in.

There is also a case for the regu-
lation of perquisites.

sari R, Barua (Jorhat): What 1s
tne limut for expenditur= tax? It is
Rs, 36,000.

ohrimati Tarkeshwarli Sinha; Al
right. The hon, Member may bear
wiul e and listen to the sentences
which 1 am going to speek, 1 myself
ha.¢ said that these rates have been
modest, but this is a revival of an
overall stratvgy of inhibiting increase
in consumption. This is a start, and
it is going to check also some of tlLe
uscfui perquisites which go at the
cost of companies today and which do
no; cost anybody anything in order
to enjoy them. Therefore it has been
very necessary to regulate perqui-
sites and also to treat that income as
part of the income of the assessee, and
1 am sure that if this is treated as
part of the income of the assessee, it
is bound to check consumption ani
-enjoyment of large-scale perquisites
by the individuals.

An hon. Member has rightly point-
ed out that tax evasion as such is a
serivus problem. I do not think that
reasonable argument wou.d ever cri-
ticise taxes as such because taxes are
nectssary for a growing economy. But
I can see the very genuine concern of
the House towards thig problem of
tax evasion which is a serious prob-
lem. 1 could not agree more with
the hon, Members who have said that
it must be dealt with effectively. I
would like to assure the House on be-
half of the hon, Minister who ig sit-
ting before me that everything possi-
ble is being done and will be done.
1 should really say this with convic-
tion that our efforts are proving
fruitful. T would not be go pessimiz-
tic as to say that whatever efforts
we have been making at present and
in the past have not borne fruit; on
the other hand, whatever efforts we
have made, realising the urgency of
the problem have been able to secure
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That is one of the reasons why
generally it is said that uUe revenuas
are buoyant. If the revenues are
buoyant, the credit for thut buoyancy
must also go a little bit v the Minis-
try concerned.

Shri Tyagli (Dehra Dun): There-
fore, Ministers are also buoyant,

Shrimati Tarkeshwari Sinha: I do
not think the hon. Member dislikes
the buoyancy of the Minister who is
just now speaking,

Shri C. K. Bhattacharyya: Shn
Tvagi is over-buoyant,
Shrimati Tarkeshwari Sinha: I

wou'd like to repeat that everything
possible will be done to check this
tax evasion. Indeed, exactly for this
reaon, additional powers are sought
19 be taken in the present Budget to
increase - the penalties for conceal-
m- nt, to secure affirmation of the cor-
rectness of returns, to search mere
effectively for concealed wealth and
to remove the secrecy preovisions.

References have been made to the
neei for proper collection of  tax
#uss The proposed requirement that
tax due according to retwin must b2
deposited by the assessce within &
month of submission of return will
n'zn be of great help in inis regard,
Recovery proceedings in  pending
cases will also be vigorously pursued.

Now, I come, Mr. Deputy-Chairman

Mr, Chairman: This s not Rajya
Sabha.

Shrimati Tarkeshwarl Sinha: I am
always conscious of being Deputy’. I
am sorry—it is just a slip of the
tongue.

Now I come to the commodities
consumed by the lower income group.
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I would repeat that care has been
taken not to subject ther to any addi-
{i.nal taxation. I think the first reac-
tion in the Press and amorg Members
of Parliament has certain’y been hav-
ing of a sigh of relief, T also met
some of the tommon men like ser-
vants and shopkeepers. The gencral
impression, and the genuine impres-
sion, in them was thal this Budget
has given some sense of relief to them,
psychological and emotional—much
more important is the psychological
relief,

Shri Kashi Ram Gupta
In what way?

Shrimati Tarkeshwari Sinha: When
1 say this, he should understand that
the items of common consumption
huve not been taxed. That itself iz
a great relief.

Shri Vasudevan Nair: Oh!
no consolation.

Shrimati Tarkeshwari 3inha: They
could have been taxed, bui they have
not been, primarily for this reascn
that the cost of living s high and
therefore, they must not be touched.
The additional levies on the textile
industry are not on coarse yarn but
on the finer yarns and alto on artifi-
cial fibres and not on coarse and type
of cotton made goods which are con-
sumed by ordinary people,
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(Alwar):

That is

Some hon. Members have suggest-
ed that a substantial reduction shou'd
have been made in the excise duties
on articles of mass consumption. Just
now an hon. Member asked what re-
lief was given, When we propound a
budget, we are consciocus simulta-
neously of the problems which the
economy faces which demand a solu-
tion. These problems have to b=»
solved. I agree that wasteful expen-
diture has to be avoided, Nobody can
disagree there. All the same, the
dimension, the magnitude of the prob-
lem, cannot also be minimised. We
have made a policy that we have te
step up our development effort, We
have also to put in addilional effort
in order to shoulder th2 burden of
the defence programme.

2552 (Ai) LSD.—T.
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Shri Masani suggested. . .
An Hon. Member: But he is not
here.
Shrimati Tarkeshwari Sinha: His

argumenis are here,

He made the point ihat levies on
items like kerosene and sugar should
ve withdrawn, As a stadent of eco-
nomics, he must realise that sugar
being a scarce commodity, the remo-
val of excise duty will orly result in
the middlemen making more money
and prices will go up further. There-
fore, he should not be *he person who
should ask for a rediction of the ex.-
cise duty on such articles of consum-
ption which are scarce, A; regards
kerosene, does he not know that it
is consuming very Precints foreizn
exchange and in order is conserve .,
though we cannot really reduce its
consumption to that guantum, we
have to see that t“e consumption
does not go up very eusily? This is
a problem which has been facing us
for some time past. Therefore, the
argument, that these dutics on these
items should be completely dropped
is, not, I think, sound

Then I come to the aspect of savings.
I agree that the impcrtance of save
ings cannot be minimis~d in our ec.=
nomy. It has often been said—no
development without investment aad
no investment without savings.
Thrift, saving and investment are
vital in any economy, more so in an
economy which has teen hackward,
like ours, and which it trying tc
develop. 1t is all g chain reaction.
Savings only can create investment,
and investment only can create further
savings. In that aspect. I think
persona] saving has a very important
role to play. Personal saving does
provide two basic solutions to the
problem. Reduction in personal ex-
penditure and increase in personal
savings also reduces inflation to a
considerable extent. The less we
spend on scarce articles of consump-
tion, the lesser inflation there is felt.
Apart from that, it is also very neces-
sary to build our economy from the
savings we ourselves ecan build up.
After all, we cannot go on increasing
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the quantum of obligations by way
of foreign loan or the quantum of
taxation. We have to provide a certain

important base to our economy from
savings.

16.06 hrs.

[MR. SPEAKER in the Chair]

In that, small savings, which concern
individuals in bulk, the large masses
of people, are very important indeed.
It is perhaps not widely known that
the small savinges have helped to
finance 11.4 per cent of the First Plan
outlay, B4 per cent of the Second
Plan outlay and during the current
Plan, we hope it will finance nearly
8 per cent of our total outlay.

In the current year, despite the
difficulties posed by the introduction
of compulsory savings, the small sav-
ings collections have shown z very
encouraging trend. That shows that
though people may criticise, and Mem-
bers may also criticise, they are very
chivalrous; they have done their
duty; they have fulfilled their obliga-
tion showing to this country and to
the world that they are conscious of
their obligations and B¥c taken prac-
_tical steps to discharge them, much
more this year than they did last year
or the year before.

During the first ten months of the
year, the collections have amounted to
Rs. 81 crores as compared to Rs. 37
crores in the corresponding period
last vear. We hope to end the year
with a record collection of R=. 115
crores. But as FM himselt has said
in his budget speech, even at this rate
we are not going to reach the target
of Rs. 600 crores for the Plan.

The compulsory deposit scheme has
been withdrawn completely and the
burdens on the lower income group
have not increased, rather they have
been reduced appreciably. I hope
that the voluntary savings will help to
augment further the collections; I am
sure the performance of the wvolun-
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tary savings scheme will be
better in future.

much

Then 1 would like to sy something
about the refugee problem. I am sure
the Finance Minister in his reply will
touch on this aspect. But mention
was madé that no indication was given
in the budget about the problem fac-
ing us. Apart from the grants cover-
ing the Ministry of Rehabilitation,
which hoh. Members would have
seen Or may see, the problem
has not been neglected.
On the day the ituation got aggravat.
ed, the Finance Minister made a cate-
gorical statement in Calcutta, if 1
remember aright, that the responsi-
bility for rehabilitating these re-
fugees would be ours. What stronger
words are needed to indicate his ear-
nestness and sceriousness towards this
problem? After that, on many occa-
sions in answer to questions and de-
bates, the Government has shown its
seriousness fowards this problem and
their earnest approach to meet this
obligation. The mention of it in the
Budget Speech is not the only indica-
tion of the sinceritv of the Govern-
ment There are other jndications
which should be accepted with the
same graciousncss and seriousness. If
one wants to criticise for the sake of
criticism. many points can be found
for it but let us be fair not only to the
Government., but also to the Finance
Minister who hag himself spoken on a
number of occasions. It is g litlle bit
embarrassing for me to defend my
Ministers in his presence, but he has
indicated a number of times his ear-
nestnes: in this respect, and the mag-
nitude ang the complexities of the pro-
blem have not been minimised by any
member of the Government at any
time. All the Ministers concerned
with this problem have shown the
same amount of seriousness to meet
the situation.

Before 1 conclude, I would say
two or three words about Kolar Gold
Fields. Shri Trivedi raised this point,
and asked why we were taking the
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responsibility of working these mines
at a loss. There are two points in
this. One js that gold i a very scarce
commodity. It provides the base for
foreign exchange, and we are already
facing a great %hortage of foreign ex-
change. So, we shoulqd conserve what-
ever gold we can through our own
mining. Apart from that, we are un-
der an obligation to the International
Monetary Fund. One of the basic
reasons for this loss ijs that w, are
compelled to buy or gell gold at the
rate fixed by the International Mone-
tary Fund, and hon. Members know
that the rate  fixeq by  the
International Monetary Fund is
much Jower than the prevail-
ing markey rate. If there had not
been any international obligation as
such before the Government. probably
our pockets would have been full with
profit, because gold is selling at 5 very
high rate in the market, but we can-
not do that. The Mysore Govern-
ment was selling gt that rate, and in
order to meet these losses of the
Mysore Government, we were paying
them a big subsidy. Now we have
taken over these rhineg because we
were already payving a subsidy to the
Mysore Government We took the
opportunity tp form a committe, to
sece how these mineg and their work-
ing could be improved. My colleague,
Shri Bhagat, who iz now Minister of
Planning. was the Chairman of that
sub-comm‘ttee under the Board. That
sub-committes has recommended that
there should be amalgamation of
Mvsore Mines and the Champion Reef
Mines, centralisation of workshop ser-
vices, civil engineering and sanitary
gservices. They have also gone into the
question of the surplus labour, and
thev have recommended that action
may be taken to absorb the surplus
labour in the Kolar Gold Fields.

Shri Basappa (Tiptur): You mean

in the earth-moving plant?

Shrimati Tarkeshwari Sinha: Yes.

PHALGUNA 15, 1885 (SAKA)

Budget—Genere’ 4134
Discussion

Shri R. 8. Pandey (Guna): Sc many
people of Indiap origin want to come
back to India from Africa. If they
want to bring gold, will you give them
any concession?

Shrimati Tarkeshwari Sinha: This
is an entirely different point, and 1
think the Finance Minister would
like to answer it in his reply.

The hon. Member zsked how many
persons would be unemployed. Out
of a total strength of 16,604 persons,
probably 3,914 persong are surplus.
About 1.000 of these workers are anti-
cipated to take advantage of the
voluntary retirement scheme with
normal retirement benefits, because
they are in any case retiring very
sonn.  Another 1,000 may be the nor-
mal wastage in the course of the year
leaving nearly 1,900 persons to be re-
trenched. Ip order to find alternative
employment to this surplus labour,
Government has decided 1o locate, as
the hon. Member just now pointed
out, heavy earth-moving eguipment
factory and a new mint at Kolar gold
fields. With thcse words, I thank
you, Mr. Speaker, for giving me this
opportunity. I have not covered all
the points, primarily for the reason
that the Finance Minister will take up
some of these important points gnd try
1o meet the arugments.

Maharajkumar Vijaya Ananda
(Visakhapatnam): Sir, ] was feeling
weary ang g litlle despondent and you
have come as an oasis in a desert. I
thank you for calling me. Before I
say a few words in the form of my
observations, I should like to con-
gratulate the hon. Finance M nister
who has been playing a very difficult
wicket. It is actually 5 thankless job.
He has come out with a glorious
hundred, not out, already and may be
hoping for a double century for all
I can say.

Many hon. Members here have
dabbled in flgures and also other
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things and I shall bypass them. I
have only one observation to make—
the reimposition of the expenditure
tax. In the past that was not a sucess-
ful thing. I wonder if that could be
a wise move to put it back. However,
I wish the Finance Minister success
in that.

This i one occasion when an hon.
Member can talk about all aspects of
Indian life and 1 wish to deal with
one aspect. For nearly 16 years we
have been free, we have really not
done anything in the countryside. We
are always lookig for bigger things
and we have aclually let the tenants,
tillers of the soll down. We have nol
seen to their needs which should have
been the first and foremost thing that
our Government should do. They
have not got roads; they are marooned
during the monscon; they have no
bridges; they have no medical atten-
tion, no doctors to attend to them. We
have always given them a low priority
which we should not have. You should
bring down the prices of primary
needs, such as food, cloth, ete. If these
two things are not done there will be
uprising of a type that you will never
be able to combat against. Govern-
ment should realise that this is going
10 be the biggest headache and the
sooner they tackle this problem, the
better for them.

I am connected with sports. It
brings to my mind Adolf Hitler whose
ideology I never followed. nor do I
agree with his world-conquest theo-
ries. But I do agree with one thing
he had done. He built Germany from
scratch to hundred per cent physical
fitness, by giving them nourishment,
by introducing compulsory physical
drill, compulsory military training.
As 1 said, I do not agree with his
ideology—I did not ever—but one
cannot help admiring how he was
able to bring that nation back to its
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100 per cent fitness. Of course, he
misled them; tlmt is another matter.

Last year, 1 had the honour of mov-
ing a Motion for compulsory military
training. 1 am afraid it was treated
lightheartedly although later on there
were several moves in that direction,
of making the NCC training compul-
sory and some other things also. But
it was not really taken up seriously.
I do fecl that when a youngster comes
out of from his examinations, he
should be asked to produce two certi-
ficates! one that he is absolutely i,
and the other that he has had sumnc
military training or other. Thuse are
the twe very important things that
we must see to, as we have two very
dangerous enemies who ure bordering
on India: one is that steam-roller,
China, and the other is a scorpion.
And we must be careful and we must
get our young men trained not only
in the military way but also physi-
cally fit. so that any time they are
calied they would join straightway.

In order to have thal, you must
also have sufficient playgrounds and
stadia so that a youngster who comes
out of his office, or even a middle-
aged man who comes out of the
Secretariat will have a chance of some
recreation that he likes, anything that
suits him. But he should be made to
have some sort of game so that when
he comes out after his work in the
office or in the mill or factory, all that
he will do is that he will go in for a
game and a man who plays games at
the end of a day's work has no time
for loafing about. He is dead tired
and what he would like at this time
is, to have a square meal and to go to
bed.

16,22 hrs,
[Mgr. DepuTYy-SPEAKER in the Chair]

Thus, I would like to see in this
ecountry more funds allocated for
sports and compulsory training of a
type that Germany had. That is the
only way in which we can deal with
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these two great enemies of ours. As
for Pakistan,—as ] said, this is the
only occasion when a Member car
talk about all aspects of Indian life—
Pakistan's propaganda has risen to
dizzy heights as you all know. But
what really pains me is this. They
say that we are not a secular country
and that just passes my comprehen-
sion, because Jinnah, who was in the
Central Assembly—and so was I in
those days—said that what he was
aiming &t was an Islamic State. He
made no bones about it. He said he
wanted an Islamic State and he would
have it. And consistent with that, he
has been driving out—also his Gov-
ernment and his successors—all the
non-Muslims who are now coming to
India. These non-Muslims were and
are <till our brothers. We must extend
to them a very warm welcome; give
them all the facilities and not only
that: give them more than they had
in Pakistan, so that they have a home
to look to.

When Pakistan says that we are not
a sgecular State, 1 would like to say
that Pakistan should just see how we
run our country. The Muslims have
every opportunity; the}r are in every
service, whether as magistrates or
judges or as our ambassadors; s0
much so that a great Muslim,—Shri
M. C. Chagla,—I say M.C. because
when another C is also added, it
becomes his initialsy, MCC,—MCC
member—represented us at the Secu-
rity Council-and he put our case. Ee
put our case so admirably that it
should have been an eye-opener to
Pakistan. We are so secular in our
ways that even in the game of cricket,
we have a Muslim as our Captain—
Nawab of Pataudi.

As I said, Pakistan’s propaganda has
even beaten Dr. Goabbels, who was
known for his propaganda in Hitler's
cabinet. There is the old saying, “All
work and no play makes Jack a dull
boy"”. So, I do hope that the Finance
Minister will find sufficient funds to
build up the physical fitness of the

country.
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I wanted to touch on the aspect of
tourism also. I have travelled quite
a bit in my life and I cannot help
saying that when tourists come to this
country—it  really brings foreign
exchange to us—they are treated in
none too courteous a way. At the port
of disembarkation, their luggage is
opened, their clothes are thrown about
and ordinary courtesies are not shown
to them. I suggest that there should
be a radical change. When a man
produces his passport and he is coming
here as a visitor, he should be given
all the facilities. A certain amount
of courtesy should be shown to him,
as is done in other countries. In coun-
tries like America, UK. and all over
Europe and Japan where I have
travelled, the moment the customs
know that you have come as a visitor
and not going to he a permanent resi-
dent, they at once give you all facili-
ties. They say, “go ahead; we shall
not check your baggage”, because they
know that you have gone there for
the purpose of spending foreign
exchange. Your own money you are
going to spend in that country, So, I
feel that when tourists are on the
inerease, our Government should at
least look to this aspect that they
should be given more facilities, more
comforts and courtesy, which is the
main thing. If that is given, I am
sure we shall be getfing a lot of
foreign exchange.

I would also like to suggest that if
possible, let us take away from the
statute-book the words “Hindu” and
“Muslim” and call everybody an
Indian national only. If that is done,
this business of secularism and non-
secularism will not arise.

Before I conclude—as | said, this is
the occasion when one can say a few
things other than the budget—I would
like to say that I have not found a
statue of Pandit Madan Mohan Mala-
viya near about.

An Hom. Member:
Hall, there is yome.

In the Central
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Maharajkumar  Vijaya Ananda:
There is a painting there. I am talk-
ing of a statue. He was known as the
silver-tongued orator in the British
days. He was a great personality, a
man who has done tremecndous
national work for India. He built
that university—I shall not call it a
Hindu University—which really is the
envy of many a university and I think
his name should be perpetuated. As
we have statues of some great men
here, he should aiso figure amongst
them.

With these words, I once thank you
for giving me an opportunity to speak
this afternoon.

Y W g e 39T
v, 9 a9z 73T ¥ FHA@ I
far war 2, & 395 geaw ¥ fAEqA
FTAT FEAC O qATT FOOHEET 07
AT HET AT T AW &1 AfEs
qErT & Y 7 o A1 ATHRAT 9 Ty
F ®T T AT FIASTT AW F7 AT oy
qzA § awq safeqd frar 2 ogmar
FAAT FOA A B OHAG AT 2
oy g f==ar &1 |

zaF qgF fF & goq R awe §
TEERy B AT ¥ oTeE Iufead FF,
& 37 & FTIT 2H "G i A MIAAT
Atfzm St F 7T A F AT T AT
AqrEfed AT AT E N

aTEw fafAees &1 AT qE6TT TATZATT
I g, 99 T gaATAT 29 U AT o 7
oA W # osrew fafaeer o @z
AT # T Sy fF a8 39 5FA
ﬁiﬁ%mrﬂ%‘ﬁ_lﬂtiﬁq:u
T EFT AT AT ®, A FA & 1
39 offerfax a9 F fqg, d@F &
=0 ¥ faq IF swE@ET TN, A
13 73 Taars Jafedd X 7 AW
TEi A AT AT TG AgT 8, 97 A1
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907 fFU7 F "R 9T 500 &I

T oqey | 59 el w3 A

TATAT Y F qg TI9W F@ & A7 qg

g "t A @ g |

7 F SUU A F AT IT AW
g 79 IR Aoea ¥ sfaw fadl
F @ F@

st fema qEaw  (FEEETe)
wEEl & |

it T wgTT qoEy . "R
37 F ATF AT 0F FLAT gAE AT
T 3frers fa=4T & ofigr | g zomey
fraat @ a1, ¥4 77 FEA W@y 7,
T TEA AT IFEE P FET 2, TH W
UF HAA A9 44 IFW 79 g8 &
JFEa (Far, f37 7 73 & &1 T
2| oy fafaeze @0 <1 o amw ¥
= IO Sl AE & | §ne
TATAAE F OF THTZ F1 AEe gm
F7 O\ f= A |7 37 71 797 AT w7
ST AT 9E FRAT FEZT 4, T WA T
qr% #n Feaar 47, afET o7 7 Wy
ETfF I arEr § oF Sy f g
At & | W oAE F e wwA
TEE F1 TZ WIAT TET 37 o ST ey
¥ AR T FT ZUoIH TET &
g HY7 frdr g€ AT w4Y Wy, forg #
T "L 2

FATL, WIEATT e & are & IEA
21 fF 9 3w H feaar &< @@y §
FaX 2T &Y AXAT SYTRT I A §
fo7 IFM T2 F 92 o gwwd @
afsxat 0F AfAEE @A W e
AT &, 3 faafaar S T § 0 &
FEAT AEAT § fF W w1 oW,
TH THTT FT qEAIES TAQE, T A=A
¥ oF Q¥ AHAN 96 F1 AT g
AT, AT WYX WY R oITEET, fRT,
fEmrawe. A ToIfaw wed &
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# wgar Swear g F 98 737 =
W A FrEawifas FAr 1 A94F 2,
TH @ POMAFT FOEAT FI——AMT-
arfas: 1 & 1 g '—uF 7§ O
BT #1977 F3AT ATAT AGY FOE
A qgEdl & HE 5y =, R
% A0, T 917 AT g fF M o7 A7
amr ar ofr At 7 "Wy § 0Er a|
ag FEd 2 | 39 FT OF TET g—AT
ag M7 AT § A E, A off I 4
T aF AT 3—fF A9 7 q2 "
& safeaa qv ATAAT F4T 7 FL )

S gAY UFAA FT AT oA
T 2, 97 2, F9 & Wi &7 fAAio
FAFATF AT ATTETE, . . .

i free gzeTaw  ATS FEH AT
It A AEATT 99 W31 FT TR #

it Eg@ Oy ;. . fA99F
77 # a7 qw =AAA g 9 § A
¥ AT IW A (ARG BT VET &, I FI
1 fam &7 G0 & S0 Afg mEar
& Afeaw 39 T Fe™T F7T F IAN
aegey fgedr & sfagrs & ®rg irsT
ST, &t 7A 9 97 3@ ¢ W F qwaA
i & 7q ardt 78 I3 A=W F A9
TERA Z1 FL 3@ GFE FA

Q¥ ATAAT JIET : A€ |

Shri Tyagi: He was speaking in the
language of a divorced wife,

St TR |g@ O3 0 . . WX
srm F¢ {F T TH AT I AATET
@i |

g & a9z § Ty § 7 I®
fanT gafeqd w7 A@EA § 1 A

I FUS WA F a9 FATL ATHA
<@ TAT & | gL R F7 ag gwie

PHALGUNA 15, 1885 (SAKA) Budget—General 4142

Discussion

f& ww aww g7 w1 add & A@gv 2,
fosr & fam gw 7 wfar a1 &, faw &
fm &% waet &7 73 & for & fay
BH 7 sMWaE & fAGTT F1 €dHIT
fwar &, WY g@d qTF AGH IEAT
afvarst raTHT &7 TAT FT NI &, AT
T[AAAT FT I 2, 39 FT HTITEr H
mg|q‘qﬁ73ﬁtmﬂ'waw
T W ET T FET R

HTI-TAT WY 78T FeqUeA & few
A A A Fw F08 e fifa
foar mar @ 1 fawd aq e savEr
AT M | FF AFCFTT AT WL AR
Zor A =g faar | 53 A0 29 wRd 8 fw
g7 9wl & v IevEw Ak
TET FT AUTH ATHA TG qrAT F FAOL
29 ¥ Fawea g1, ATfE 7T FAY @ FT
TIAT ATC, 1 BA TTHFL AF(EAT &7
7% | 7 {0 g7 9 & f& S e
TTEr ¥ fao gefag WA R, 9w
FT &0 AT T ST &L, ATfF g9 w9
T T ATH F O ETfa ¥ oA A )

T a9E F AT¢ § 9 Fgr v g e
FH WA F TET ¥ qg7 g7 g2 9
g, g ¥ frgr & 9 T gg I
oA v gw AW awA faar g,
I § EH G N & | A A 3% TEY
¥ | g A AFadry R & A1 Afew
e W wewma aw fFAr g,
WX AEEfeE qAT A W@ &%
39 &t wfasw gwIAT 7 A, @ ag
gwa g o o gorwrard ¥ §éie
g gn @i faar & afow sgag}
¥ owm ferm ? 0

gl % JAEA FT FEEY &, AW
T 31 A7 & JATET AT —OF TATEA

A wT W g STAES I A

~
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ot fedwaT gav, (AET ) T
FT1

it T agTT QoS ; T N1 § JeTraT
# o AR 7§ @ g wa@ag
Far @ 6 foos aq sutar  FOuE
F FOO gHTOT wTefdEd odlEw
®z-feed @, AT o
fFZ 1 Y aF T FH T T@AT, A
A T g9-adly g § or-
fre Samew #1 af7 fufr o= 0f, &t
AR T EE FI9 oA A@E@T 4|
Fifere wrETg fae g4t <7 F 1 w8
faar 2, 3 FmioraTe ¥ g29 & awg ¥ A,
ar A gt ¥ 223 F1 I9E 7 a9,
afew T 1 FARE T F fAn,
wfe® afee & z7 9T ¥ afew Gt
W & fau " marwm gAEE,
FTATAA Troees, &1 WM &9 # f0,
fram &

A A1 A7 qrfweT a9 77 g
R AEET AT AR F% AR
Foae fer 2, 2 ¥aq wafe
feg & fF gw 4 wrEE-dmT W@H §
A F1 qT A% | A W A HOAT
wifqs swa=ar ¥ fAgAT wEE &
frgra w1 foar @, STIA A
T 9Ed g W FU9T AW & HArn 9%
#E = G ¢, afE gErEnh At
dE fRm s aw ) g AW A
AeF-AARfE AR #1 A o
T A H IENRA A | TS ATA Y
T ¥ gAY F1 A AT FA A
geftdt & w8, mEw far
L o

fael qrfefaiem & vy § o
agt a7 F1R w=igE & 1 Wy ¥ fw
o gare &1 qwE fags € §
UF q9d 97 99 QAT G197 A °9T | OF

T¥d a1 99 6@ gfemr wwoAT &Y
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AGT AT FIA ATE 41, /Y2 /7 aH
% g W fey | aemd & oAt 5
miex #a § foA foq weftaal o1 ¥
qTHAT &eAT 931, foq dv ¥ gur
ST @AW gwl, ag WY & faEt
g€ am 2 Fd £ | Fiww ww qifa
&1 faufm g0 #va 2, &t oa7 &, 4
fFaq g1 aFd &, TAFT GAAT TH FId
¢ o uez MY BN AT E, 9N
g7 Ifaiee, ST AT, IEFT THE,
FrAEE, FEHeA gz 47 g8 9%
fasiz d7ar 2 | 7 79 4@ oF TS
T fra A SR & | 3T &1 ogae
g 1 gas da7 fFmr e g ) W
Tad & e e S50 #7 oEsaEar @
A9 o7 FT FreArE A9 frar T
g ®wT (@1 FET O ) Og A9
¥ AT Al T EEl & 1 "o g
it 9% g aTeT A Ou A 2 ) g
AEFTY F e 1 wra ey 1 5me
& afy Zw za A &1 g A+ 2 fF Ay
GarEgA WA AW @, A IF Am
Z FmomAfes R TR A H
IRT FT G40 AT E,  SRFT TgT 9
TAATEHT gWl g | 39 TAERHT ¥
gl AMEar 9%, TR SR 9%
1 wiw T AE & | T AW
Fga & gua ot s frd @
@1 g A F " & agEd AW@OAY
e g | fora fewmil & 31 ae
qF fawear g, # #mwmar § @
feamn R afz fredt @@ faf @,
IqET wreAe & fEmaar g W
W aE ¥ A A § Fgw A At
ife¥m § wARaw w< famr &, oEA
AT FAE TEA AWHT A )
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fa=r Fa“l'ﬁﬁ ﬁ%ﬂ'u o 0% e ﬂ'ﬁl"f
g g, & SEwr @ma w@rg | At
FFER Y A Al IJEM AR AT 8, T
ot samr Gim g | OF qE gWIR aeel
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AR AFA E famar & oqwad g
§ 1 ST&ET =Yo o uFo F 1 T F
TN T 6 ag qrF a7 a1 e
WY AT AT T 9 T TE LA
774 ¥ fan AwaT fway om0 & =ngdr
g f& ag swm ot arfem 3 faar
WO | T NI OF JWT FTE fager
F7 foar & | W 919 A9 3W qE AT
WET Fd § F osEdr I @A
o aqT @R & A g AN & a3 d@
qoRa g fo o qw aw 3 49
TER & S1§ HIEEEEAn A8 g, qifgn
IART ITFT w7 Afen famrar anfzy o
uAgd IwmeT 9§ § WfF
azg gm7 faw mweHr & F9T AA
9T AT EAIT | IAA HIGHT TG T
Sf ot Fro TTo THo YT 721 foram
g aog & faar &, @1 g9 G oM
TR AT &, 98 qqw F7 fRm
saT aifgd o

§dt ¥ TR ® ARy OH
% Uk AW FEO F FEAT SR
§f1 ®ER # dW gaTe andt
Trafee F5d §1 9 qg T AT
A T W § AT gEA =E
T8 T WG § 6 Yo-¥R am ®q
1 wifa & a5 Y, gfagr 7 v w1,
@ wwH wATS Q0 qEY GRTRET & )
ofamaeTd  TREE Fg 9 3T
Sthrave A&l &1 w40 g, foaer wewn
# 7 Y | afe g7 wATSETEr AEg A
. guafed ATEd §, WY 99 ALY HI WA
FTAT AR & a1 g F q@Ar HTEARIEAT
T *1 ¢ 6 g9 wuw awTe el
foF AR Fw FIAXARET
M AT Sl e @ 2, Sw
7T ®1E § | adY gurll TREHET 7 a9
g ey fafeu oFe gt
£ 9 o sfawra of @l & & I8 )
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g & FE {5AF i wied g,
gureT fosmar At GwT @, 9w da &0

W ZH 47T A1 #) KT /B F

EWITT IOTRA qd SATRT A% STOT |

B OUA W W HuTeETe %[ -
OFT FIAT AEA & | FW oW wqeg i O
% fo7 oz st W ¥ fx ey WY
fa<rdt wrdt 8, 3 gwr &g ¥ ) oA
IR T 9T SR g 2, 9@ 0
TAZLT F1 ISFT, I8 T &7, (% I8
Ff FTE AEEAT AZT 2, @Al H oA
FX W7 IR AR 3 (IHTE)
el faar, 3T IHE TET qgET At
ITFT HIT GATCT dEF AT AW &, T8
SreT AL EMT | I H AT EH OH &%
qA9Z AET §, WEl A% HHISATG &l
Treed 2 1| gw W) faredt gt &, faddr
el § AT F7 § HIT o7 F A
WM gfemd tan ammao fafm
@ 0 Fgara g 2 g § s
| W | o %@l qar
gt o, wfem AT ImE &1 991 8t
w%F, g 9 9« ¥4 fFuEi F A
g g wfaw s G o+ & f@g
T g AT | 9vE ¥ ) g afAw wy
faerr, @ g ddf@me ()
fqmemn, St 9 YT §, S AR
gt 2 AT fowd g wre s
(fazeit mzr) ST gl 21 7 WA
19 fFum & ey & &) g wFar ¢ o
afFq o fawm 0 foafa agr €0
Juar feafa 0@ 2 1 3% wETSETRT
sraeqT &0 F AEr TT HTEEAT FIAT
AEAT | AWSEATE e ¥ famr
1 foar ga, gfaun, faaq s
faerd wTfgd, 3 SUE! AET {7 & | IHay
g Wl Iar g faem @, fen
forerer =Tfed ar | & wreaT € fF IHar
wfys & #fyw €=, wfas § =wiww
wfearge (amar) wfvs & wivw
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[% =% @gw q.3q]

qrt, wies & Alus =, a0 wifz g9
$9 faar s w0feg anfs dr oo
im aRaT F qAT A0 F IWET F
&Y 4T, 7 7 g ¥F | T Ao Q0
TG gHT & | S AT faaa £ 4
& fae® d ot ¥ gg F4) I=T o7
TEE 1 gHIL wTETE WY 3R wfama
Ffewmaag W@ig ) ™aREamw
Sfaaa wts FH g1 WAl § 1 qgEET
(s #e&ar) faw fewa & @7 @ 2,
IqF A W ZHIT WA FT JORA
i @gar aifgd | @gAr gd wETar &
EH fEamEr 2, WA Th F7A) 7
TH FfgE ¥ 20 a0 q43T 20 5EA 2
Za et o o7 o fESu amw
ST ArfEd W7 (FAE | OSET giaar
arTET A TifEE

Fwal ¥ Fr aziAs i g, zEE
aIvH GTIT s & FeAr AEAT £ | A
T G WA AT & AN AT F, TARC
o AT WmiEfEwazaaar g
WA, 199, AT ATAT F urEt o
Re gfFzrr Fvafz 22 TR F A
W afrmT gz o E | ATETE, Wed
gifz ¥ 9T L SfAwT a3 171507
mwaz ¥ qs sfrmaag A am
dr 7% 2, 3 ZArT AW &1 H0
AT £, INAT AGAT | A9T &, 43
sfew 48 &1 wm FTLA0 | 38F1 FTAT
AT =175 1 37 3 A F ) Tty
dr #AF & 3Y AT F) 39 2, 547
TENIE K TAZ T FHLC T2 A | T
ara ¥ Fzar 9mEa g fF o W
 9EA ®1 WTRT TG G I gF HAT
feq o

fgt gu w7 (wATFIZE A1)
HATLH OF a9 FF FLH aWTR F@T
£ | A wgy ¥ & magwTIfer 7
io0 FUT IUT Yoo FUT AT Yoo FUT
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grfaa o Ay ag g & ST 2
f& ag ®1§ Tur Foe aET fowy wvan
qMET AT HF | GHIT HMTSF AaA
faege s &1 nar & | @ a7 |
T § ) wrfeat §ow oF, 3 ET AT
AT AT wre @ ¥ faar s E
TEr qE Al F1 ST, qSr a9
qrfear & T & | TN ATEEY S
FEF fagaudl ardi & & o T
g, A% aUH W EHTO =T AT
ITEd | FAEISfEE WA &7 gH qar
AT EMT | AT THE AT H OIS
o adr amar war A1 & wwwar g
FHTT 737 i Afi® =7 wnfa &
T TR F IA FIT AR
2, 3Y T 7 FAr YT AL 21 A
21

a

Shri Manabendra Shah (Tchri Garh-
wal): Mr. Deputy-Speaker, Sir, I
would like to draw the attention of
the House to some major fundamen-
tal points. But pefore that, 1 think,
a background of the Party's policies
should be enumerated. The policy to
which the Congress Party is wedded
iz well-known. It was mixed economy,
renamed as socialistic pattern of so-
ciety and now clearly defined as de-
mocratic socialism at the Bhubanesh-
war session. The name looks diffe-
rent, but the aims and the objects of
the Party are the same, namely
maximisation of production, equitable
distribution and general welfare of all '
classes.

Sir, in India, we seek to achieve
these aimg not through totalitarian
methods but through democratic ones
of legislation, persuasion, fiscal mea-
sures and financial policies. What
type of financial policies should, there-
fore, be followeq is very clear to us.
The financial policies are one of the
methods of bringing into being a grea-
ter equality, social upliftment through
industrial and agricultural advance-
ment and providing essential ameni-
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ties, like free medicines and educa-
tion. It is also concedeq that the
principle of proportionate sacrifice
should be the basis for the maximum
in the taxilion structure. It hag yet
to be seen "whether they will be a
success or not. I shall not dilate on
the Expenditure Tax or the Gift Tax
or, for that matter, even the Estate
Duty. Instead, I want to point
out the inconsistencies of the Gov-
ernment policy. It 1s surprising
that the Finance Minister and
the Government belonging to the
same Party find it once necessary
to  introduce a  parlicular tax
and soon after find it unneces-
sary and again find it neces-
sary. and we the Members of the
Party have been endorsing this fluc-
tuating policy of the Government. It
is a little baffling. not only 1o me but
to many others also, the following of
this shifting policv. The only infer-
ence that can be drawn from this is
that anything and everything is justi-
fied when we are in a position to
implement it; or it mecans that we
have not got any proper statistics on
which to base our policies, or as Shri
S. S. More said yesterday, that the
policies are of personalities and not of
principles. 1 sirohgly believe that
this sort of policy is harming our
party not only in India itself hut out-
side. It is, therefore. high time that
we give some stabilily to our policy,
and the people will only then be able
to really participaic in all our pro-
jects. [, therefore, hope that the hon.
Minister will throw some light on this
aspect.

One of the aims, as I said, was for
a welfare State. With this as our
aim, two activities stand out promi-
nently. One is education, which can
be even free education and health
services which may be free, or may
be on the basis of insurance, or may
be providing good gquality medicines
at a cheaper rate. We have not as
yet been able to give education of
the type that we want, that is, free
education. The same is the case with
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health. In fact, I understand that
some committce of the Senate of

America have given a finding that the
prices of medicines in India, if not
the highest, are at least on the high
side. As yet, Government is not able
to provide these facilities, and yet
they want to tax these items by the
deletion of these two from the scope
of exemptions under the expenditure
tax. Apart from other considerations
like the policy of Government ete, it
is on humane grounds that I want to
draw the attention of the hon. Minis-
ter to this. On humane grounds I
would request the hon. Minister to
reconsider this matter.

Yet another example of our not
keeping to our policy is shown by the
concessions provided in taxation to
the corporate sector. The layman's
meaning of the corporate sector for the
purposes of the proposed concessions
is big organised industries with a lot
of capital investments. My presump-
tion, therefore, is that the medium
and small-scale and even cottage
industries, most of which by their
very nature are organised mostly on
private limited basis, or small units
are ineligible for these concessions. If
this presumption is correct, may I ask
how far the policy of giving con-
cessions to the corporate sector only,
tally with our policy of encouraging
other types of industries which are
smaller in nature?

In fact, one of the guiding princi-
ples of giving loans etc. to smaller
units was to break the stranglehold of
the big industrialists. Therefore,
keeping in mind the policy of the
party, it is essential that the conces-
sions given to the corporate sector
should be extended to the medium,
small-scale and cottage industries.

If T mistake not, the sphere of
exporting goods is not confined to
major industries; if I mistake nr'. 1he
big industries alone are no! -
employing industries; if T * not,
even without the convezs... . .e big
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industries are already able to compete
with the smaller units by selling
things at cheaper prices. Therefore,
1 have strongly to recommend to the
Finance Minister that the discrimina-
tion be removed, or if there are some
other proposals in this regard, they
may kindly be told to us,

If, on the other hand, the conces-
sions are primarily being introduced
for the public sector, then it is under-
standable. If these concessions are
really for the public sector to enable
them to stand on their own legs or
to make more profits, then also it is
understandable. But 1 think that the
genuine  intention of the Finance
Minister is to help the country to
industrialise. Therefore, I am con-
fident that my suggestions will be
viewed by him in proper perspective.

The Finance Minister even in his
budget speech has thrown hints
further to enormously increase the
powers of the tax-collecting authori-
ties and the police to search the pre-
mises and lockers of the people, to
ensure that no tax evasion takes
place. There can be no two opinions
about it that tax evasion is a crime
to the society as a whole. But we
have, at least ever since the present
Home Minister took over, heard again
and again of the large-scale corrup-
tion in government services. An
impression, luckily or unluckily, but
at least to our shame, has been created
that the whole nation is corrupt. If
it is really a fact that corruption is
rampant in government services, the
setting up of various organisations and
bureaux for anti-corruption proceed-
ings is not of much use. Why should
we give so much power to them? I
hope the hon. Minister will be able to
assure the House that those to whom
these powers are given will be really
honest people. 1 am sure he will tell
us ways and means he is adopting to
implement the suggestion of the Tyagi
Direct Taxation Enquiry Committee,
that harassment to the people should
decrease and should be discouraged.
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This is by the way. But the main
point and the real dapger that I want
to bring to the notice of Government
lies elsewhere. As a .Congressman,
if 1 do not say it or do not highlight
it, T think I would be failing in my
duty. Even conceding for argument’s
sake that we will have 100 per cent
honest government servants doing the
work of anti-corruption, even then I
fear we are endangering democratic
socialism, the achievement of which
is the implied intention of the Bhuba-
neswar session.

In this dynamic age, no single poli-
tical party. howsoever strong it may
be today., should think that it can
continue to hold power always. This
is what T want the hon. House 1o bear
in mind. Those very powers can be
misused or abused for annihilating
democracy, if and when the ruling
powers pass on lo persons, parly or
parties which may have no faith 1n
human walues and no scruples what-
soever We shall then have to face
this dangerous position, and will have
no ground to criticise the institutions
or the working of the institutions
because these institutions would be
our own creation.’

1t is, therefore, that 1 would like to
request Government through the hon.
Finance Minister to review this matter.
Let us not leave for posterity some-
thing different from what we are aim-
ing for. Let us take such steps as
will build democratic socialism on
strong and sound foundations and will
ensure that there is no danger of the
creation of a police state,

The hon. Finance Minister has stated
that States finances are causing him
terrible concern. More than Rs. 3,000
crores are in arrears. It clearly shows
the inability of the States to raise
funds even after successive Finance
Commissions have increased their
share of the Central pool of revenue.
It shows the States have failed to
enhance agricultural output, for after
all 70 per cent of the population is
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dependent on agriculture. It is stated
that little less than 50 per cent of our
national wealth is derived from agri-
culture and the agricultural profes-
sion. Above all, revenue from agri-
culture forms the major part of the
States exchequer. Agriculture has
been the backbone of the States and
of the country as a whole and failure
in that scctor crumbles the economic
structure and jeopardises our plans.
The very fact that the Finance Minis-
ter has emphasised on the package
programme indicates that there is a
failure in this regard. Therefore, 1
would like the Minister to let us know
how he interds ‘o recover these big
arrears from the States.

17.00 hrs.

Before concluding [ would like to
draw atlention {o two paragraphs in
the Budget Spcech, particularly In
reference to the emergency that has
been decclared. In para 4 the hon.
Minister has suid that there 1s a short-
fali of Rs. 43 crores in capital expendi-
ture in defence. When we are pro-
viding so much for defence, it is
really a very serious state of affairs
that defence cannot utilise whatever
money is being given.

The other is in regard to the con-
cession given to fertilisers. Ccnees-
sion to fertilisers alone is not enough.
Pesticides and fungicides are comple-
mentary and supplefentary to ferti-
lisers. I would, therefore, request
the hon. Minister to consider giving
concession to these two items also.

17.01 hrs.

STATEMENT RE: CERTAIN OBSER-
VATIONS MADE BY SHRI SWELL
ABOUT ASSAM POLICE

Mr. Deputy-Speaker: Shri Nanda.

The Minister of Home Affairs (Shri
Nanda): On February 18,......

Shri Hari Vishnu Kamath (Hosh-
angadbad): Without notice, what is
this about?
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tions made by Shri
Swell about
Assam. Police

Mr. Deputy-Speaker: A clarification.

Shri Nanda: You will hear.

Mrt. Deputy-Speaker: About certain
allegations made by Shri Swell.

Shri Hari Vishnu Kamath: On a
point of order. 1 had raised such
an issue on a previons occasion when
he tried to correct an answer given
carlier in the morning, and I said
that under rules he had to give no-
tice to the Member concerned who
had made that statement. I do not
know what is coming.

Mr. Deputy-Speakr: This is not a
correcttion. T have got the state-
ment before me.

Shri Hari Vishnu Kamath: Clarifi-
cation on what?

Mr. Deputy-Speaker: Certain wild
allegations were made the other day,
and he is elarifying.

Shri Hari Vishnu Kamath: Some-
thing said in connection with a ques-
tion here?

Mr. Deputy-Speaker: If the con-
jerned Member wants, he can raise
it.

Shri Hari Vishnu Kamath: I am’

sorry, under the rules you cannot do
it.

Mr. Deputy-Speaker: It is not the
same point.

Shri Hari Vishnu Kamath: Please
let us know if the clarification is in
respect of something said in answer
to a question "or a speech. What is
it?

Mr. Deputy-Speaker: Not a question.

Shri Hari Vishnu Kamath: Then,
what is it?
Mr. Deputy-Speakem: Shri Swell

wanted to move some adjournment
motion or some such thing, and he
made certain allegations against the



